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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 277 OF 2022

IN THE MATTER OF:

LIYAKAT ALI & ORS ....APPLICANTS
VERSUS

STATE OF UTTAR PRADESH & ORS.  ....RESPONDENTS

ADDITIONAL AFFIDAVIT ON BEHALF OF RESPONDENTS/16
INDUSTRIAL UNITS IN COMPLIANCE OF ORDER DATED
12.03.2024 PASSED BY THIS HON’BLE TRIBUNAL

MOST RESPECTFULLY SHOWETH:
1. That the present Additional Affidavit is being filed on behalf of the

Respondents/16 Industrial Units, which have been impleaded as
Respondents either in the present Original Application or in Original
Application No. 744 of 2022, which is a connected matter being heard
along with the present Original Application. The 16 Industrial Units are
owned by 11 entities, whose Affidavits are being filed along with this
Additional Affidavit.

2. That the present Additional Affidavit is confined to complying with the
order dated 12.03.2024 passed by this Hon’ble Tribunal, requiring the
entities to comply with the Action Plan proposed by the Uttar Pradesh
Pollution Control Board [UPPCB], apart from furnishing details of fly ash
disposal by the entities and directions issued by UPPCB regarding
submission of ETP Efficiency Report.

3. That the status of compliance with Action Plan, along with the fly ash data,

of the entities, is given below:



1932

1) BINDALS PAPERS MILLS LIMITED

ACTION PLAN COMPLIANCE

required to upgrade
their ETPs to meet

the prescribed
standards as per
CTO issued by
UPPCB and Action
Plan may be
submitted to
UPPCB.

ETP as per CPCB Charter
of 2015 and has the
following treatment system

in place:

A.Pre-treatment  system
consists of  Mixing
Tank, Conical Tank and
DAF which reduces

COD, BOD and TSS
prior to entering the
Aeration Tank.

B. Aeration Tanks has a
capacity of 7500 cubic
meters and is equipped
with 16 Syrface
Aerators (25 HP each)

Sr.No.| Action Points Compliance Timelines
for
execut
ion
a) Wastewater Management
(1) The Agro based|The wunit has already
pulp & paper rolls | ordered Complete | 03 Months
should submit an | Anaerobic Treatment
action plan for the | Process Plant and civil work
complete treatment | regarding the installation of
of wet washing |the same has already
effluent to UPPCB. | started, which is likely to be
completed soon.
(i1) All industries are | The unit has upgraded its | 01 Month
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and in addition we have
installed 6 Jet Aecrators
(30 HP each) which
further enhance desired
level of DO.

C.Secondary Clarifier

D.Tertiary Physico
Chemical Treatment
(DAF)  for  colour
removal followed by
MMF.

Other Remarks

a. We are going to install
flash aeration system in
ETP which will further
reduce BOD and COD
load.

b. Anaerobic System
Treatment System will
also help to ensure that
discharge i1s kept well
within the prescribed

norms.

c. ETP Adequacy was
carried out in the year
2018 at production
capacity of 300 TPD
and since then capacity
has not been increased
but pre-treatment
system  has  been
installed to enhance
performance of ETP.

d. Regular testing of
samples 1s done at
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NABL accredited labs
and results have been
found to be complying
with the EP
Rules/Charter Norms.

e. The unit shall always be
willing to be guided by
UPPCB/CPCB/Hon’ble
NGT in respect of any
further additional/new
measures which can be
undertaken to improve

the treatment system.

b) Fly ash Management

Industries should | Direct Agreements are in | 01 Month
enter into  direct | place with Cement Plants
agreement/ and all records are being
contract with | maintained with
cement plants or | bills/receipts and same
brick has also been
manufacturers and | communicated to
maintain  proper | UPPCB.
logbook records
along with bills/
receipts to ensure
safe disposal.

¢) Hazardous Waste Management

(1) Proper records | All  log books and | Quarterly

should be | manifests are maintained
maintained for | and sent to UPPCB on a

generation as well
as disposal of
hazardous waste

basis. An
in place

quarterly
agreement is
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through logbooks
and manifests
received from
authorized
recyclers/TSDF
operators and
quarterly reports
of the same should
be submitted to
UPPCB.

with Bharat Oil & Waste
Management.

(i)

All the hazardous
waste generating
industries shall
require to register
on the National
Hazardous Waste
Tracking System
developed by
CPCB.

Registered

Immediate

d) Plastic Waste Management

waste is being generated at the unit.

Mill i1s using Agro based/wood based raw material hence no plastic

FLY ASH DISPOSAL DATA
Year Quantity of Fly Mode of Disposal

Ash [M.T.]
Apr, 29567.22 Taken by authorised fly ash suppliers for
2021- cement companies M/s Bulk Ash Suppliers
March, and Malwa Trading Company, where after
2022 it is sent to cement companies [Ambuja

Cement at Dadri and Roorkee. Wherever
possible, purchase orders are received
directly from the cement plants [J.K.
Cement Works, Aligarh,
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Apr, 26864.39 Taken by authorised fly ash suppliers for
2022- cement companies M/s Bulk Ash Suppliers
March, and Malwa Trading Company, where after
2023 it is sent to cement companies [Ambuja

Cement at Dadri and Roorkee. Wherever
possible, purchase orders are received
directly from the cement plants [J.K.
Cement Works, Aligarh,

Apr, 37110.25 Taken by authorised fly ash suppliers for
2023- cement companies M/s Bulk Ash Suppliers
March, and Malwa Trading Company, where after
2024 it is sent to cement companies [Ambuja

Cement at Dadri and Roorkee. Wherever
possible, purchase orders are received
directly from the cement plants [J.K.
Cement Works, Aligarh,

Copies of Adequacy Report and documents pertaining to fly ash disposal are

annexed and marked as Annexure-1 [Colly]

2) BINDLAS DUPLEX LIMITED

ACTION PLAN COMPLIANCE

Sr.No. Action Points Compliance Timelines
for
execution

a) Wastewater Management

(1) The Agro based pulp & | Not Applicable 03 Months
paper rolls should
submit an action plan
for the complete
treatment  of  wet

washing effluent to
UPPCB.
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7/

(i1) All  industries  are | Unit ETP is currently | 01 Month
required to upgrade | meeting parameters
their ETPs to meet the | prescribed in  the
prescribed standards as | consent, which has
per CTO 1issued by |been granted. The
UPPCB and Action | ETP had been
Plan may be submitted | upgraded as per the
to UPPCB. guidelines suggested

in the CPCB Charter.
However, consultant
has been hired to
prepare a  report
regarding further ETP
upgradation, if
required, where after
requisite steps will be
taken. A copy of the
plan prepared by the
consultant shall also
be shared  with
UPPCB. Installation
of anaerobic treatment
system  with  tube
settler, aeration tank
and sand filter is
already in process.

b) Fly ash Management

(1) Industries should The unit has | 01 Month
enter into direct | agreements for
agreement/ contract | utilisation of fly ash
with cement plants |in brick
or brick | manufacturing
manufacturers and | process. Records of
maintain proper | the same are
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logbook records
along with bills/
receipts to

safe disposal.

cnsurc

maintained and
have been provided
to UPPCB.

¢) Hazardous Waste Management

(iii)

records
should be
maintained for
generation as well as
disposal of
hazardous waste
through  logbooks
and manifests
received from
authorized
recyclers/TSDF
operators and
quarterly reports of
the same should be
submitted to
UPPCB.

Proper

Proper record is
maintained and an
agreement is in
place with TSDF.

Quarterly

(iv)

All the hazardous
waste generating
industries shall
require to register on
the National
Hazardous  Waste
Tracking System
developed by
CPCB.

Process 1S
underway and the
same shall be done
shortly.

Immediate

d) Plastic Waste Management

(1)

The industries
should make direct

The plastic waste is
either sent to the

01 Month
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agreement/ Contract | pyrolsis plant of
with  the plastic | Tirupati Baalaji
waste Fiberrs Private
processor/Cement Limited for co-
plant to ensure the | processing or sent
safe disposal and|to the waste to
should maintain | energy plant of
logbook records | Silvertoan Papers
along with | Limited.
bills/receipt.

(i1) Units should | Proper daily | Quarterly
maintain proper | records are
daily records for | maintained for
generation as well as | generation and
disposal of plastic | disposal of plastic
waste through | waste,  including
logbooks, bills/ | logbooks with
receipt received | bills/receipts and
from the authorized | reports are sent on
plastic waste | quarterly basis to
processors and | UPPCB.
submit the quarterly
report of the same to
the UPPCB.

(ii1) Units should set up a | Unit has dedicated | 02 Months
dedicated and | and adequate space
adequate space for | for collection and
collection, storage | storage of the
and disposal of | plastic waste.
plastic waste
generated by the
wastepaper  based
units.

(iv) The plastic | Unit has started to | 03 Months
packaging  waste | comply with the

generated in the

said direction.
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pulp & paper
industry should be

disposed- off
through plastic
waste  processors

(PWPs) which are

registered on the
Centralized
Extended Producer's
Responsibility
(EPR) Portal for

plastic packaging, in
compliance of the
Plastic Waste
Management
(PWM)
2016.

Rules,

v)

The pulp & paper
mills  which are
importing
wastewater
containing plastic
waste as  raw
material should get
themselves
registered on
centralized EPR
Portal for plastic
packaging under the
importer category.

the

Unit 1s in the
process of ensuring
compliance  with
the said direction.
The information
regarding the same
shall be provided to
UPPCB.

03 Months

FLY ASH DISPOSAL DATA

Year

Quantity of Fly
Ash

Mode of Disposal
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Apr, 1188.538 Fly Ash dumped, after observing necessary

2021- precautions, at land situated at Khasra No. 1,

March, Village Sikhreda, Muzaffarnagar.

2022

Apr, 1565.195 Utilised for brick manufacturing.

2022-

March,

2023

Apr, 2871.576 Taken by contractors Ganpati Engineering

2023- and Construction Utility, through M/s GMR

March, Contractors, where after it is sent to cement

2024 companies [Ambuja Cement at Dadri, Shree
Cement Limited, Sikandrabad, RMC Plants,
Wonder Cement etc.

Copies of documents pertaining to fly ash disposal are annexed and marked

as Annexure-2 [Colly]

3) GALAXY PAPERS PRIVATE LIMITED

ACTION PLAN COMPLIANCE

Sr.No. Action Points Compliance Timelines
for
execution
a) Wastewater Management
(i11) | The Agro based pulp & | Not Applicable
paper rolls  should 03 Months
submit an action plan
for the complete
treatment  of  wet
washing effluent to
UPPCB.
(i1) All  industries are | Our ETP meets the | 01 Month
required to upgrade | prescribed standard as
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their ETPs to meet the
prescribed standards as
per CTO 1issued by
UPPCB and Action
Plan may be submitted
to UPPCB.

per CTO Issued by
UPPCB-Not  action
required.

b) Fly ash Management

Industries should We have entered and | 01 Month
enter into direct | agreement with “Pro
agreement/ contract | Link Overseas LLP”
with cement plants | (Protective Protecting
or brick | packaging Materials
manufacturers  and | Manufacturer)
maintain proper
logbook records
along with bills/
receipts to ensure
safe disposal.
¢) Hazardous Waste Management

(v) Proper records | We are maintaining | Quarterly
should be | proper log-book
maintained for | records, along with

generation as well
as  disposal of

hazardous waste
through logbooks
and manifests
received from
authorized
recyclers/TSDF
operators and

quarterly reports of
the same should be

bill receipts, to
ensure exhaustive
record-keeping and
full disposal
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submitted to
UPPCB.

(vi)

All the hazardous
waste  generating
industries shall
require to register
on the National
Hazardous Waste
Tracking System
developed by
CPCB.

Immediate

d) Plastic Waste Management

(1)

The industries
should make direct
agreement/ Contract
with the plastic
waste
processor/Cement
plant to ensure the
safe disposal and
should maintain
logbook records
along with
bills/receipt.

We have entered
into and agreement
with “KK Duplex
& paper Mills Pvt.
Ltd., Harshit
Trading Company.

01 Month

(i)

should
maintain proper
daily records for
generation as well as
disposal of plastic
waste through
logbooks,
bills/receipt received
from the authorized
plastic waste

Units

We also maintain
Proper log book
records Long with
bill  receipts to
ensurre full
disposal

Quarterly
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processors and
submit the quarterly
report of the same to
the UPPCB.

(ii1) Units should setup a | We have a | 02 Months
dedicated and | dedicated space for
adequate space for | collection storage
collection, storage|and disposal of
and disposal of | plastic
plastic waste
generated by the
wastepaper  based
units.

(iv) The plastic | We disposed off |03 Months
packaging  waste | our plastic waste
generated in the | through “KK
pulp & paper | Duplex & paper
industry should be | Mills Pvt. Ltd.,
disposed- off | Harshit trading
through plastic | company which is
waste  processors | registerd on the
(PWPs) which are | centralized(ERP)
registered on the | portaol for plastic
Centralized pacakaging n
Extended Producer's | compliance of
Responsibility Plastic waste
(EPR) Portal for | management.
plastic packaging, in
compliance of the
Plastic Waste
Management
(PWM) Rules,

2016.

(v) The pulp & paper | Noted- We will get | 03 Months

mills  which are | ourselves

importing

registered  within
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wastewater time Ilimit of 3
containing plastic | months.
waste as  raw
material should get
themselves
registered on the
centralized EPR
Portal for plastic
packaging under the
importer category.
FLY ASH DISPOSAL DATA
Qty. Qty. Qty.
Dispatched in Dispatched | Dispatched
S.No Name Purpose 2021-22 in 2022-23 | in 2023-24
Prateek Low Land
1 Bhatia Filing 448.105 MT | Nil Nil
Bharat Low Land
2 Traders Filing Nil 358.135 MT | Nil
Bhikki
Bricks Brick Making
3 Field Unit Nil 38205 MT |25.280 MT
Making Core 130.205
4 Self-Used | Pipe Nil Nil MT
Protective
Pro Link | Packaging
Overseas | Material
5 LLP Manufacturing | Nil Nil 50.285 MT
205.770
Total 448.105 MT | 396.340 MT | MT

Copies of Adequacy Report and documents pertaining to fly ash disposal are

annexed and marked as Annexure-3 [Colly]
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4) GARG DUPLEX AND PAPER MILLS PRIVATE LIMITED

ACTION PLAN COMPLIANCE

Sr.No.

Action Points

Compliance

Timelines
for
execution

a) Wastewater Management

(iv)

The Agro based pulp &
paper rolls should submit
an action plan for the
complete treatment of

wet washing effluent to
UPPCB.

Not Applicable

03 Months

(i)

All industries are
required to upgrade their
ETPs to meet the
prescribed standards as
per CTO issued by
UPPCB and Action Plan
may be submitted to
UPPCB.

Unit ETP is currently
meeting parameters
prescribed in the
consent, which has
been granted.
However, consultant
has been hired to
prepare a
regarding ETP
upgradation, where
after requisite steps
will be taken. A copy
of the plan prepared
by the consultant
shall also be shared
with UPPCB.

report

01 Month

b) Fly ash Management

(1)

Industries  should enter

into direct
agreement/ contract with
cement plants or brick

The has
agreement with
Shiva Bricks Field,
Muzaffarnagar  for

unit

01 Month
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and
maintain proper logbook
records along with bills/
receipts to ensure safe
disposal.

manufacturers

utilisation of fly ash
n brick
manufacturing
process. Records of
the same are
maintained and have
been provided to
UPPCB.

¢) Hazardous Waste Management

(vii)

Proper records should be
maintained for
generation as well as
disposal of hazardous
waste through logbooks
and manifests received
from authorized
recyclers/TSDF

operators and quarterly
reports of the same
should be submitted to

UPPCB.

Proper record is
maintained and an
agreement is in place

with TSDF.

Quarterly

(viii)

All the hazardous waste
generating industries
shall require to register
on the National
Hazardous Waste
Tracking System

developed by CPCB.

Process is underway
and the same shall be
done within
weeks.

two

Immediate

d) Plastic Waste Management

(1)

The industries should
make direct agreement/
Contract with the plastic

The plastic waste is
self-used by the unit
in its Oil Plant.

01 Month
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waste processor/Cement
plant to ensure the safe
disposal and should
maintain logbook records
along with bills/receipt.

(i)

Units should maintain
proper daily records for
generation as well as
disposal of plastic waste
through logbooks, bills/
receipt received from the
authorized plastic waste
processors and submit
the quarterly report of the
same to the UPPCB.

Proper daily records
are maintained for
generation and
disposal of plastic
waste, including
logbooks with
bills/receipts and
reports are sent on
quarterly basis to
UPPCB.

Quarterly

(iii)

Units should set up a
dedicated and adequate
space for collection,
storage and disposal of
plastic waste generated
by the wastepaper based
units.

Unit has dedicated
and adequate space
for collection and
storage of the plastic
waste.

02 Months

(iv)

The plastic packaging
waste generated in the
pulp & paper industry
should be disposed- off
through plastic waste
processors (PWPs)
which are registered on
the Centralized Extended
Producer's

Responsibility (EPR)
Portal for plastic
packaging, in

Unit has started to
comply with the said
direction.

03 Months
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compliance of the Plastic
Waste Management
(PWM) Rules, 2016.
(V) The pulp & paper mills | Unit is in the process | 03 Months

which are importing | of ensuring
wastewater  containing | compliance with the
plastic waste as  raw | said direction. The
material  should  get | information
themselves registered on | regarding the same
the centralized EPR | shall be provided to
Portal for plastic | UPPCB.
packaging under the
importer category.

FLY ASH DISPOSAL DATA

Years Opening Fly Ash Fly Ash Method of

Stack (MT) | Generated Disposed Disposal
[IN KG)

2021-22 NIL 15,213.705 15,188.64 Land Filling
[in land
situated at
Khasra Nos.
452,476, 479,
481 and 820,
Village
Makhiyali,
Muzaffarnagar]

2022-23 25,070 8643.165 8,622.027 Land Filling
[in land
situated at
Khasra No.
973, Village
Rehkada,
Muzaffarnagar]

2023-24 46,208 6970.510 6927.498 Brick
manufacturing
process
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Copies of documents pertaining to fly ash disposal are annexed and marked

as Annexure-4 [Colly]

5S) MEENU PAPER MILLS PRIVATE LIMITED

ACTION PLAN COMPLIANCE

Sr.No. Action Points Compliance Timelines
for
execution

a) Wastewater Management

(V) The Agro based pulp & | Not Applicable 03 Months
paper rolls should
submit an action plan
for the complete
treatment  of  wet
washing effluent to

UPPCB.
(i1) All  industries are | Unit ETP is running | 01 Month
required to upgrade | efficiently and

their ETPs to meet the | meeting  parameters
prescribed standards as | prescribed in  the
per CTO 1issued by |consent, which has
UPPCB and Action | been granted.

Plan may be submitted
to UPPCB.

b) Fly ash Management

(1) Industries should The unit has | 01 Month
enter into direct | agreement with
agreement/ contract | Shiva Bricks Field,
with cement plants | Muzaffarnagar for
or brick | utilisation of fly ash
manufacturers and | in brick
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maintain proper | manufacturing
logbook records | process. Records of
along with bills/ | the same are
receipts to ensure | maintained and
safe disposal. have been provided
to UPPCB.
¢) Hazardous Waste Management

(ix) | Proper records | Proper record is | Quarterly
should be | maintained and an
maintained for | agreement 1is in
generation as well | place with TSDF.
as disposal of
hazardous waste
through logbooks
and manifests
received from
authorized
recyclers/TSDF
operators and
quarterly reports of
the same should be
submitted to
UPPCB.

(x) | All the hazardous | Process 1s | Immediate
waste  generating | underway and the
industries shall | same shall be done
require to register | shortly. Several
on the National | attempts have been
Hazardous Waste | made but it has not
Tracking System |been possible to
developed by | register due to
CPCB. technical glitches.

d) Plastic Waste Management
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(1) The industries | Direct Agreement | 01 Month
should make direct|is there with K.K.
agreement/ Contract | Duplex Private
with  the plastic | Limited to ensure
waste safe disposal of
processor/Cement plastic waste.
plant to ensure the | Proper records are
safe disposal and | maintained and
should maintain | have been provided
logbook records | to UPPCB.
along with
bills/receipt.

(i1) Units should | Proper daily | Quarterly
maintain proper | records are
daily records for | maintained for
generation as well as | generation and
disposal of plastic | disposal of plastic
waste through | waste,  including
logbooks, bills/ | logbooks with
receipt received | bills/receipts  and
from the authorized | reports are sent on
plastic waste | quarterly basis to
processors and | UPPCB.
submit the quarterly
report of the same to
the UPPCB.

(ii1) Units should set up a | Unit has dedicated | 02 Months

dedicated and
adequate space for
collection, storage
and disposal of
plastic waste
generated by the
wastepaper  based
units.

and adequate space
for collection and
storage  of the
plastic waste.
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(iv)

The plastic
packaging  waste
generated in the
pulp & paper
industry should be
disposed- off
through plastic
waste  processors
(PWPs) which are
registered on the
Centralized
Extended Producer's
Responsibility
(EPR) Portal for
plastic packaging, in
compliance of the
Plastic Waste
Management
(PWM)
2016.

Rules,

Unit has started to
comply with the
said direction and
shall inform about
the same to UPPCB
shortly.

03 Months

v)

The pulp & paper
mills  which are
importing
wastewater
containing plastic
waste as  raw
material should get
themselves
registered on
centralized EPR
Portal for plastic
packaging under the
importer category.

the

Unit 1s 1in the
process of ensuring
compliance  with
the said direction.
The information
regarding the same
shall be provided to
UPPCB.

03 Months

FLY ASH DISPOSAL DATA
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Year Quantity of Fly Mode of Disposal

Ash [KG]
Jan, 2022- | 10,46,738 Disposed of, through land filling, at land
December, belonging to the unit situated at Khasra No.
2022 888, Bhandura Road, Muzaffarnagar.
Jan, 2023- | 32,16,198 Utilised in brick manufacturing process by
December, Shiva Bricks and Supply, Sandhavali,
2023 Muzaffarnagar.
Jan, 2024- | 10,64,148 Utilised in brick manufacturing process by
March, Shiva Bricks and Supply, Sandhavali,
2024 Muzaffarnagar.

Copy of document pertaining to fly ash disposal is annexed and marked as

Annexure-5

6) SHREE BHAGESHWARI PAPERS PRIVATE LIMITED

ACTION PLAN COMPLIANCE

Sr.No. Action Points Compliance Timelines
for
execution

a) Wastewater Management

(vi) | The Agro based pulp | Not Applicable 03 Months
& paper rolls should
submit an action plan

for the complete
treatment of  wet
washing effluent to
UPPCB.

(i1) All  industries are | Unit ETP is currently | 01 Month
required to upgrade | meeting parameters
their ETPs to meet the | prescribed  in  the
prescribed standards | consent. However, the
as per CTO issued by | unit is in the process of
UPPCB and Action | taking steps for
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Plan may be submitted
to UPPCB.

undertaking further
upgradation of the ETP
and shall require around
three more months for
the Technical
agency has already
been approached for

same.

conducting the said
work.
b) Fly ash Management
(1) Industries should | The unit has | 01 Month

enter into direct | agreement with BTC

agreement/ contract | Earthmovers,

with cement plants | Muzaffarnagar,

or brick | which send the fly

manufacturers and | ash to Shree Cement

maintain proper | Limited,Sikandrabad.

logbook records | Records of the same

along with bills/ | are maintained and

receipts to ensure | have been provided

safe disposal. to UPPCB. [Unit-2
does not have a boiler
and hence no fly ash
i1s generated from the
said unit]

¢) Hazardous Waste Management
(xi) | Proper records | Proper record is | Quarterly

should be | maintained and an

maintained for | agreement is in place

generation as well as | with TSDF. Reports

disposal of | are being sent to the

hazardous waste | UPPCB.

through  logbooks
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and manifests
received from
authorized
recyclers/TSDF
operators and
quarterly reports of
the same should be

submitted to
UPPCB.

(xii) | All the hazardous | Process is underway | Immediate
waste generating | and the same shall be
industries shall | done  within two
require to register on | weeks.
the National
Hazardous  Waste
Tracking System
developed by
CPCB.

d) Plastic Waste Management

(1) The industries | Direct Agreement is | 01 Month
should make direct|there with K.K.
agreement/ Contract | Duplex Private
with  the plastic | Limited to ensure
waste safe  disposal of
processor/Cement plastic waste. Proper
plant to ensure the | records are
safe disposal and | maintained and have
should maintain | been provided to
logbook records | UPPCB.
along with
bills/receipt.

(i1) Units should | Proper daily records | Quarterly
maintain proper | are maintained for

daily records for

generation and
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generation as well as
disposal of plastic

waste through
logbooks, bills/
receipt received
from the authorized
plastic waste
processors and

submit the quarterly
report of the same to
the UPPCB.

disposal of plastic
waste, including
logbooks with
bills/receipts and

reports are sent on
quarterly basis to
UPPCB.

(ii1) Units should setup a | Unit has dedicated | 02 Months
dedicated and | and adequate space
adequate space for|for collection and
collection, storage | storage of the plastic
and disposal of | waste.
plastic waste
generated by the
wastepaper  based
units.
(iv) The plastic | Unit has started to | 03 Months
packaging waste | comply with the said
generated in the pulp | direction and shall
& paper industry | inform UPPCB post

should be disposed-
off through plastic
waste processors
(PWPs) which are

registered on the
Centralized
Extended Producer's
Responsibility
(EPR) Portal for

plastic packaging, in
compliance of the
Plastic Waste

compliance.
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Management
(PWM) Rules, 2016.
(v) The pulp & paper | Unitis in the process | 03 Months
mills which are | of ensuring
importing compliance with the
wastewater said direction. The
containing  plastic | information
waste as  raw regarding the same
material should get | shall be provided to
themselves UPPCB.
registered on the
centralized EPR
Portal for plastic
packaging under the
importer category.
FLY ASH DISPOSAL DATA
Year Quantity of Fly Mode of Disposal
Ash
Apr, Fly Ash dumped, after observing necessary
2021- precautions, at land situated at Khasra No.
March, 309, Muzaffarnagar.
2022
Apr, Taken by contractors Ganpati Engineering
2022- and Construction Utility, subsequently
March, utilised in cement plants
2023
Apr, Taken by contractors Ganpati Engineering
2023- and Construction Utility, through M/s GMR
March, Contractors, and M/s Bulk Ash Suppliers,
2024 where after it is sent to cement companies
[Ambuja Cement at Dadri, Wonder Cement
etc. |

Copies of documents pertaining to fly ash disposal are annexed and marked

as Annexure-6 [Colly]
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7) SHREE SIDHBALI PAPER MILLS PRIVATE LIMITED

ACTION PLAN COMPLIANCE

required to upgrade
their ETPs to meet the
prescribed standards as
per CTO 1issued by
UPPCB and Action
Plan may be submitted
to UPPCB.

meeting  parameters

prescribed in  the
consent, which has
been granted.

However, consultants
have been hired to

prepare a  report
regarding ETP
upgradation,  where

after requisite steps
will be taken. A copy
of the plan prepared
by the consultant shall
also be shared with
UPPCB.

Sr.No. Action Points Compliance Timelines
for
execution
a) Wastewater Management
(vii) | The Agro based pulp & | Not Applicable
paper rolls should 03 Months
submit an action plan
for the complete
treatment  of  wet
washing effluent to
UPPCB.
(i1) All  industries  are | Unit ETP is currently | 01 Month

b) Fly ash Management
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Industries should The wunit has a|0l Month
enter into direct | contract with M/s
agreement/ contract | Bulk Ash Supplier,
with cement plants | Muzaffarnagar to
or brick | supply fly ash to
manufacturers  and | cement plants.
maintain proper
logbook records
along with bills/
receipts to ensure
safe disposal.

¢) Hazardous Waste Management

(xiii) | Proper records | The unit 1s | Quarterly
should be | maintaining a
maintained for | proper log-book,
generation as well |along with bill
as disposal of | receipts, and
hazardous waste | already has an
through logbooks | agreement with
and manifests | TSDF.
received from
authorized
recyclers/TSDF
operators and
quarterly reports of
the same should be
submitted to
UPPCB.

(xiv) | All the hazardous | Due to technical | Immediate
waste  generating | issues, it has not
industries shall | been possible to
require to register |register on the
on the National | NHWTS. Efforts
Hazardous Waste | are being made to
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Tracking System
developed by
CPCB.

ensure compliance
with the same.

d) Plastic Waste Management

(1) The industries | Agreements are | 01 Month
should make direct | already in place to
agreement/ Contract | ensure safe
with the plastic | disposal of plastic
waste waste. Logbooks
processor/Cement are being
plant to ensure the | maintained, along
safe disposal and | with receipts,
should maintain | regarding disposal
logbook records | of plastic waste.
along with
bills/receipt.

(i1) Units should | Proper records are | Quarterly
maintain proper | being  maintained
daily records for|and quarterly
generation as well as | reports of the same
disposal of plastic | are being submitted
waste through | to UPPCB.
logbooks, bills/
receipt received
from the authorized
plastic waste
processors and
submit the quarterly
report of the same to
the UPPCB.

(ii1) Units should set up a | Unit has developed | 02 Months

dedicated and
adequate space for
collection, storage

a dedicated and
adequate space for
collection storage
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and disposal of|and disposal of the
plastic waste | plastic waste in the
generated by the | factory premises
wastepaper  based

units.

(iv) The plastic | Unit has started to | 03 Months
packaging  waste | comply with the
generated in the | said direction.
pulp & paper
industry should be
disposed- off
through plastic
waste  processors
(PWPs) which are
registered on the
Centralized
Extended Producer's
Responsibility
(EPR) Portal for
plastic packaging, in
compliance of the
Plastic Waste
Management
(PWM) Rules,

2016.

(V) The pulp & paper|Unit 1is in the |03 Months
mills  which are | process of ensuring
importing compliance  with
wastewater the said direction.
containing plastic
waste as  raw
material should get
themselves
registered on the
centralized EPR
Portal for plastic
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packaging under the
importer category.

FLY ASH DISPOSAL DATA
Year Quantity of Fly Mode of Disposal
Ash [MT]
Apr, 2702.139 Fly Ash dumped, after observing necessary
2021- precautions, at land situated at Khasra No.
March, Plot No. 206Ka in Khasra Nos. 1290,
2022 1291M1i, 1292 and 1293 in Village Jadoda,
Muzaffarnagar.
Apr, 2683.485 Utilised in brick manufacturing process.
2022-
March,
2023
Apr, 4639.785 Utilised in brick manufacturing process and
2023- taken by M/s Bulk Ash Suppliers, where
April, after it is sent to cement companies [Ambuja
2024 Cement at Dadri, Wonder Cement etc. ]

Copies of documents pertaining to fly ash disposal are annexed and marked

as Annexure-7 [Colly]

8) SILVERTOAN PAPERS LIMITED

ACTION PLAN COMPLIANCE

Sr.No.

Action Points Compliance Timelines

for
execution

a) Wastewater Management

(viii)

The Agro based pulp & | Plant  is  already | 03 Months

paper rolls  should | operating with
submit an action plan | Chemical Recovery
for the  complete | Plant (CRP)
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treatment  of  wet
washing effluent to
UPPCB.

(i1) All  industries  are | The existing ETP is | 01 Month
required to upgrade | based on activated
their ETPs to meet the | sludge process
prescribed standards as | equipped with
per CTO 1issued by |diffused aerators for
UPPCB and Action | treatment of effluent
Plan may be submitted | along with IC reactor
to UPPCB. outlet.

b) Fly ash Management

(1) Industries should The unit has | 01 Month
enter into direct | agreements with
agreement/ contract | brick manufacturers
with cement plants | for safe disposal of
or brick | fly ash and records
manufacturers and |of the same are
maintain proper | maintained. The
logbook records | same have also been
along with bills/ | provided to UPPCB.
receipts to ensure
safe disposal.

¢) Hazardous Waste Management

(xv) | Proper records | Proper record 1is | Quarterly
should be | maintained and an
maintained for | agreement 1s in
generation as well | place with TSDF.
as disposal of
hazardous waste
through logbooks
and manifests
received from
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authorized
recyclers/TSDF
operators and
quarterly reports of
the same should be

submitted to
UPPCB.

(xvi) | All the hazardous | Attempt was made | Immediate
waste  generating | to register but was
industries shall | not possible due to
require to register | technical error at
on the National |the end of
Hazardous Waste | NHWTS. The unit
Tracking System | shall ensure
developed by | compliance of the
CPCB. same at the earliest.

d) Plastic Waste Management

(1) The industries | The unit has | 01 Month
should make direct | already  installed
agreement/ Contract | waste to energy
with  the plastic | plant for plastic
waste waste.
processor/Cement
plant to ensure the
safe disposal and
should maintain
logbook records
along with
bills/receipt.

(i1) Units should | The unit has | Quarterly
maintain proper | already  installed
daily records for|waste to energy
generation as well as | plant for plastic
disposal of plastic | waste and
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waste through
logbooks, bills/
receipt received
from the authorized
plastic waste
processors and

submit the quarterly
report of the same to
the UPPCB.

maintains  proper
record of the same,
which has also
been provided to
UPPCB.

(ii1) Units should setup a | Unit has dedicated | 02 Months
dedicated and | and adequate space
adequate space for | for collection and
collection, storage | storage of the
and disposal of| plastic waste,
plastic waste | which is then used
generated by the|in the waste to
wastepaper  based | energy plant.
units.

(iv) The plastic | Already registered. | 03 Months
packaging waste | Plastic waste is
generated 1in the|disposed through
pulp & paper | waste to energy
industry should be | plant.
disposed- off
through plastic
waste  processors
(PWPs) which are
registered on the
Centralized
Extended Producer's
Responsibility
(EPR) Portal for

plastic packaging, in
compliance of the
Plastic Waste
Management
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(PWM) Rules,
2016.
(v) The pulp & paper| Compliance with |03 Months
mills  which are|the same shall be
importing ensured and
wastewater information shall
containing plastic | be  provided to
waste as  raw UPPCB.
material should get
themselves
registered on the
centralized EPR
Portal for plastic
packaging under the
importer category.
FLY ASH DISPOSAL DATA
Year Quantity of Fly Mode of Disposal
Ash [MT]
Apr, 11459.318 6921.531 MT disposed through land filling,
2021- after observing necessary precautions, at
March, land situated owned by Mr. Arshad Ali.
2022 2500.419 MT utilised by Shiva Brick Udyog
and 2029.368 MT utilised by Suraj Brick
Field in brick manufacturing process.
Apr, 9470.875 2705.789 MT disposed through land filling,
2022- after observing necessary precautions, at
March, land situated owned by Mr. Arshad Al.
2023 6765.086 MT utilised by Shiva Brick Udyog
in brick manufacturing process.
Apr, 8744.661 2383.120 MT disposed through land filling,
2023- after observing necessary precautions, at
April, land situated owned by Mr. Arshad Al.
2024 2870.380 MT utilised by Shiva Brick Udyog
in brick manufacturing process. 2241.960
MT utilised by SS Traders and 1279.201
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MT utilised by Malwa Trading in cement
manufacturing.

Copies of documents pertaining to fly ash disposal are annexed and marked

as Annexure-8 [Colly]

9) SILVERTON PULP AND PAPERS PRIVATE LIMITED

ACTION PLAN COMPLIANCE

Sr.No. Action Points Compliance Timelines
for
execution

a) Wastewater Management

(ix) | The Agro based pulp & | Not Applicable 03 Months
paper rolls should
submit an action plan
for the complete
treatment  of  wet

washing effluent to
UPPCB.

(i1) All  industries  are | Unit ETP is currently | 01 Month
required to upgrade | meeting parameters
their ETPs to meet the | prescribed in  the
prescribed standards as | consent, which has
per CTO 1issued by |been granted, and the
UPPCB and Action | ETP is operating
Plan may be submitted | efficiently. The unit is
to UPPCB. also in the process of
installing Anaerobic
Digester to treat the
effluent more
effectively.
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b) Fly ash Management

(1) Industries should The unit has | 01 Month
enter into direct | agreement with
agreement/ contract | Mechfin Infra and
with cement plants | Bulk Ash Supplier
or brick | for utilisation of fly
manufacturers  and | ash n brick
maintain proper | manufacturing
logbook records | process or cement
along with bills/| plants. Records of
receipts to ensure | the same are
safe disposal. maintained and

have been provided
to UPPCB. [There is
no boiler in Unit-I
and hence no fly ash
generated there]

¢) Hazardous Waste Management

(xvii) | Proper records | Proper record is | Quarterly
should be | maintained and an
maintained for | agreement 1s in
generation as well | place with TSDF.
as disposal of
hazardous waste
through logbooks
and manifests
received from
authorized
recyclers/TSDF
operators and

quarterly reports of
the same should be
submitted to
UPPCB.
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(xviii)

All the hazardous
waste  generating
industries shall
require to register
on the National
Hazardous Waste
Tracking System
developed by
CPCB.

Process 1S
underway and the
same shall be done
within two weeks.

Immediate

d) Plastic Waste Management

(1)

The industries
should make direct
agreement/ Contract
with the plastic
waste
processor/Cement
plant to ensure the
safe disposal and
should maintain
logbook records
along with
bills/receipt.

Direct Agreements
are in place with
K.K. Duplex
Private Limited
and with Silvertoan
Papers Limited
[waste to energy
plant] for disposal
of plastic waste.
Both the said units
have the certificate
required under
Rule 13(3) of the
Plastic Waste
Management rules,
2016 for
processing plastic
waste.

01 Month

(i)

should
maintain proper
daily records for
generation as well as
disposal of plastic
waste through

Units

Proper
records
maintained for
generation and
disposal of plastic
waste, including

daily
are

Quarterly
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logbooks, bills/
receipt received
from the authorized
plastic waste
processors and

submit the quarterly
report of the same to
the UPPCB.

logbooks with
bills/receipts and
reports are sent on
quarterly basis to
UPPCB.

(ii1) Units should set up a | Unit has dedicated | 02 Months
dedicated and | and adequate space
adequate space for | for collection and
collection, storage | storage of the
and disposal of | plastic waste.
plastic waste
generated by the
wastepaper  based
units.
(iv) The plastic | Plastic Waste | 03 Months
packaging waste | processors, through
generated in the|whom the plastic
pulp & paper | waste is disposed,

industry should be
disposed-off

through plastic
waste  processors
(PWPs) which are

registered on the
Centralized
Extended Producer's
Responsibility
(EPR) Portal for

plastic packaging, in
compliance of the
Plastic Waste
Management

are registered with
EPR Portal.
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(PWM) Rules,
2016.
(V) The pulp & paper | Attempts were | 03 Months

mills  which are | made to comply

importing with the same but

wastewater due to technical

containing plastic | glitches the same

waste as  raw could not be done.

material should get|Unit 1s in the

themselves process of ensuring

registered on the |compliance  with

centralized EPR | the said direction

Portal for plastic | and the information

packaging under the | regarding the same

importer category. shall be provided to

UPPCB.
FLY ASH DISPOSAL DATA
Year Quantity of Fly Mode of Disposal
Ash [M.T.]

Apr, 24076.31 Taken by M/s Bulk Ash Suppliers and
2021- Mechfin Infra, where after it is sent for
March, utilisation in brick manufacturing process or
2022 cement manufacturing.
Apr, 39489.22 Taken by M/s Bulk Ash Suppliers and
2022- Mechfin Infra, where after it is sent for
March, utilisation in brick manufacturing process or
2023 cement manufacturing.
Apr, 34761.805 Taken by M/s Bulk Ash Suppliers and
2023- Mechfin Infra, where after it is sent for
March, utilisation in brick manufacturing process or
2024 cement manufacturing.

Copies of Adequacy Report and documents pertaining to fly ash disposal are

annexed and marked as Annexure-9 [Colly]
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10) TEHRI PULP AND PAPER LIMITED

ACTION PLAN COMPLIANCE

43

Sr.No.

Action Points

Compliance

Timelines
for
execution

a) Wastewater Management

(x)

The Agro based pulp &
paper rolls should
submit an action plan
for the complete
treatment  of

washing effluent to
UPPCB.

wet

Not Applicable

03 Months

(i)

All  industries  are
required to upgrade
their ETPs to meet the
prescribed standards as
per CTO 1issued by
UPPCB and Action
Plan may be submitted
to UPPCB.

Unit ETP is running
efficiently and
meeting  parameters
prescribed in  the
consent, which has
been granted. The unit
is also in touch with
experts to undertake
further upgradation so
as to treat the effluent
more effectively.

01 Month

b) Fly ash Management

(1)

Industries should

enter into direct
agreement/ contract
with cement plants
or brick
manufacturers  and

The unit has
agreement with
brick manufacturers
and authorised ash
supplier of the
cement plants M/s

01 Month
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maintain proper
logbook records
along with bills/
receipts to ensure
safe disposal.

Bulk Ash Supplier
for utilisation of fly
ash n brick
manufacturing

process and cement

plants. Records of
the same are
maintained and

have been provided
to UPPCB. [There is
no boiler in Unit-1I
and hence no fly ash
generated there]

¢) Hazardous Waste Management

(xix)

records
should be
maintained for
generation as well
as disposal of
hazardous waste
through logbooks
and manifests
received from
authorized
recyclers/TSDF
operators and
quarterly reports of
the same should be
submitted to
UPPCB.

Proper

Proper record is
maintained and an
agreement is in
place with TSDF.

Quarterly

(xx)

All the hazardous
waste  generating
industries shall
require to register
on the National

Process 1S
underway and the
same shall be done
shortly.

Immediate
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Hazardous Waste
Tracking System
developed by
CPCB.

d) Plastic Waste Management

(1) The industries | Direct Agreement | 01 Month
should make direct|is there with K.K.
agreement/ Contract | Duplex Private
with  the plastic | Limited and
waste Silvertoan Papers
processor/Cement Limited to ensure
plant to ensure the |safe disposal of
safe disposal and | plastic waste.
should maintain | Proper records are
logbook records | maintained and
along with | have been provided
bills/receipt. to UPPCB.

(i1) Units should | Proper daily | Quarterly
maintain proper | records are
daily records for | maintained for
generation as well as | generation and
disposal of plastic | disposal of plastic
waste through | waste,  including
logbooks, bills/ | logbooks with
receipt received | bills/receipts  and
from the authorized | reports are sent on
plastic waste | quarterly basis to
processors and | UPPCB.
submit the quarterly
report of the same to
the UPPCB.

(ii1) Units should set up a | Unit has dedicated | 02 Months

dedicated and
adequate space for

and adequate space
for collection and
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collection, storage | storage of the
and disposal of| plastic waste.
plastic waste

generated by the

wastepaper  based

units.

(iv) The plastic | Being complied | 03 Months
packaging waste | with
generated in the
pulp & paper
industry should be
disposed- off
through plastic
waste  processors
(PWPs) which are
registered on the
Centralized
Extended Producer's
Responsibility
(EPR) Portal for
plastic packaging, in
compliance of the
Plastic Waste
Management
(PWM) Rules,

2016.

(v) The pulp & paper|Unit 1is in the | 03 Months
mills  which are | process of ensuring
importing compliance  with
wastewater the said direction.
containing plastic | Attempts have
waste as  raw been made but the
material should get |registration was not
themselves successful due to
registered on the | technical glitches
centralized EPR | in the portal. The
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Portal for plastic | information
packaging under the | regarding the same

importer category. shall be provided to
UPPCB.
FLY ASH DISPOSAL DATA
Year Quantity of Fly Mode of Disposal
Ash [M.T.]

Apr, Taken by authorised fly ash suppliers for

2021- cement companies M/s Bulk Ash Suppliers,

March, where after it is sent to cement companies.

2022

Apr, Taken by authorised fly ash suppliers for

2022- cement companies M/s Bulk Ash Suppliers,

March, where after it is sent to cement companies.

2023 Agreements also entered into with brick
manufacturers [Shiva Bricks Supply and
Bhikki Bricks Field] for utilisation of fly ash
in brick manufacturing process.

Apr, Taken by authorised fly ash suppliers for

2023- cement companies M/s Bulk Ash Suppliers,

March, where after it is sent to cement companies.

2024 Agreements also entered into with brick
manufacturers [Shiva Bricks Supply and
Bhikki Bricks Field] for utilisation of fly ash
in brick manufacturing process.

Copies of documents pertaining to fly ash disposal are annexed and marked

as Annexure-10 [Colly]

11) TIRUPATI BAALAJI FIBERRS PRIVATE LIMITED

ACTION PLAN COMPLIANCE
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Sr.No.

Action Points

Compliance

Timelines
for
execution

a) Wastewater Management

(x1)

The Agro based pulp &
paper rolls should
submit an action plan
for the complete
treatment  of

washing effluent to
UPPCB.

wet

Not Applicable

03 Months

(i)

All  industries  are
required to upgrade
their ETPs to meet the
prescribed standards as
per CTO 1issued by
UPPCB and Action
Plan may be submitted
to UPPCB.

Unit ETP is running
efficiently and
meeting  parameters
prescribed in  the
consent. However,
consultants have been
hired to prepare a
report regarding ETP
upgradation,  where
after requisite steps
will be taken. A copy
of the plan prepared
by the consultant shall
also be shared with
UPPCB.

01 Month

b) Fly ash Management

(1)

Industries should

enter into direct
agreement/ contract
with cement plants
or brick
manufacturers  and

The unit has
agreement with
Shiva Bricks for
utilisation of fly ash
n brick

manufacturing

01 Month
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maintain proper
logbook records
along with bills/
receipts to ensure
safe disposal.

process. Records of
the same are
maintained and
have been provided
to UPPCB.

¢) Hazardous Waste Management

(xx1)

records
should be
maintained for
generation as well
as disposal of
hazardous waste
through logbooks
and manifests
received from
authorized
recyclers/TSDF
operators and
quarterly reports of
the same should be
submitted to
UPPCB.

Proper

Proper record is
maintained and an
agreement is in
place with TSDF.

Quarterly

(xxii)

All the hazardous
waste  generating
industries shall
require to register
on the National
Hazardous Waste
Tracking System
developed by
CPCB.

Process 1S
underway and the
same shall be done
shortly.

Immediate

d) Plastic Waste Management




1980

50

(1) The industries | Plastic Waste | 01 Month
should make direct | utilised in the unit’s
agreement/ Contract | own Oil Plant.
with the plastic
waste
processor/Cement
plant to ensure the
safe disposal and
should maintain
logbook records
along with
bills/receipt.

(i1) Units should | Proper daily | Quarterly
maintain proper | records are
daily records for | maintained for
generation as well as | generation and
disposal of plastic | disposal of plastic
waste through | waste,  including
logbooks, bills/ | logbooks with
receipt received | bills/receipts and
from the authorized | reports are sent on
plastic waste | quarterly basis to
processors and | UPPCB.
submit the quarterly
report of the same to
the UPPCB.

(ii1) Units should set up a | Unit has dedicated | 02 Months

dedicated and
adequate space for
collection, storage
and disposal of
plastic waste
generated by the
wastepaper  based
units.

and adequate space
for collection and
storage  of the
plastic waste.
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(iv)

The plastic
packaging waste
generated in the
pulp & paper
industry should be
disposed- off
through plastic
waste  processors
(PWPs) which are
registered on the
Centralized
Extended Producer's
Responsibility
(EPR) Portal for
plastic packaging, in
compliance of the
Plastic Waste
Management
(PWM)
2016.

Rules,

The unit has started
to follow the said
direction

03 Months

v)

The pulp & paper
mills  which are
importing
wastewater
containing plastic
waste as  raw
material should get
themselves
registered on
centralized EPR
Portal for plastic
packaging under the
importer category.

the

Unit 1s 1in the
process of ensuring
compliance  with
the said direction.
The information
regarding the same
shall be provided to
UPPCB.

03 Months
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FLY ASH DISPOSAL DATA

Year

Quantity of Fly
Ash [KG]

Mode of Disposal

Apr,
2021-
March,
2022

119,267

Disposed through land filling by Mr.
Sandeep Kumar.

Apr,
2022-
March,
2023

312,682

Utilised in brick manufacturing.

Apr,
2023-
March,
2024

165,463

Utilised in brick manufacturing.

Copies of documents pertaining to fly ash disposal are annexed and marked

as Annexure-11 [Colly]

4. That in relation to submission of the ETP Efficiency Report, after

conducting composite sampling of ETP and Characteristic of influent to
ETP, through CPPRI, which had been directed to be submitted by UPPCB,
it 1s respectfully submitted that in this regard, entities had approached
CPPRI to collect the samples and prepare the efficiency report. However,
it was indicated by CPPRI that they shall not be able to submit the
efficiency report before July, 2024 and till date, CPPRI has not even
collected the samples of all units. A letter pertaining to this issue was
submitted by the Pulp and Paper Association to the UPPCB on
11.05.2024, indicating that CPPRI, Saharanpur has expressed its inability
to submit the efficiency/adequacy reports before July, 2024. Inn. The
meanwhile, some of the units have got the necessary testing done by

accredited labs and the ETP Adequacy Report prepared in relation to the
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same has been submitted to the UPPCB, with the reports also being filed
before this Hon’ble Tribunal.

5. That the Answering Respondents have already placed on record all
documents pertaining to the various statutory and regulatory permissions,
which they are required to have under law and which have been duly
issued to them by the concerned authorities. The Answering Respondents
have earlier also submitted details, through Affidavits, regarding the
manner of disposal of fly ash and plastic waste at their units, as had been
directed by this Hon’ble Tribunal. The Answering Respondents are not
repeating the contents of the said Affidavits and pray that the contents of
the same may be treated as part and parcel of the present Affidavit. It is
also submitted that the Answering Respondents are fully committed
towards protection, preservation and betterment of environment and shall
be ready and willing to undertake measures in that regard which are
suggested and mandated either by the authorities or by this Hon’ble

Tribunal.

6. That in such circumstances, it is respectfully prayed that the present

Original Application may kindly be disposed of.

FILED BY:

DiRasn Qhnaswna.
[UTKARSH SHARMA]
Counsel for Respondents/16 Industrial Units
139, Setalvad Block,
Supreme Court, New Delhi-110001
Mob:+91-9312061203
Dated: 21.05.2024 E-mail: utkarsh.sharma7@gmail.com
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PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO.277 OF 2022

LIVAKAT ALL & ORS. <. APPLICANT
VERSUS -
STATE OF U.P. & ORS. ....RESPONDENTS
! E[‘In !!'II ‘)"ﬂ

I, Manoj Kumar, $'0 Mr. Yash Pal Singh, aged 53 years, R/o 63/1, Kiran City

Bhopa Road. Muzaffarnagar, Uttar Pradesh-251001, do hereby solemnly

affirm and declare as under:- p{\p

l That 1 am the General Manager (Q.C & FEHS) at Bindals Papers mills
Limited and am fully conversant with the facts of the present case. I am
also duly authorized on behalf of the Company to affirm this Affidavit.

2. That I have read and understood the contents of the accompanying
Additional Affidavit, which has been drafted under my instructions and
I state that the contents of the same are true and correct to the best of

my knowledge derived from the records maintained during the ¢ourse
- . . /
of usua! business by Bindals Papers Mills Limited. A\‘p

3. That the Annexures annexed to the present Additional Affidavit are
truc and correct copies of their respective originals. ,2
& DEI:"(;E'E;T
1“)’.-
VERIFICATION $ *

Verified at Muzaffarnagar on this 15 day of May, 2024 that the contents of
the above affidavit are true to my knowledge, no part of it is false, and
nothing material has been concealed therefrom.
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO.744 OF 2022

HE MAT

I, Ankit Agrawal, S/o Mr. Sharwan Kumar, aged about 45 years, R/o 19,

Devpuram Pachenda Road, Muzaffarnagar, Uttar Pradesh-251001, do hereby

solemnly affirm and declare as under:-

1.

That I am a ; Director at Bindlas Duplex %ed and am fully
conversant with the facts of the present case. I am also duly authorized
on behalf of the Company to affirm this Affidavit. ,.:_a.\.:

That I have read and understood the contents of the accompanying
Reply to the aforementioned Application, which has been drafted under
my instructions and I state that the contents of the same are true and
correct to the best of my knowledge derived from the records

maintained during the course of usual business by Bindlas Duplux

Limited.
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4, That the Annexures annexed to the present Reply are true and cm'%t
%
copies of their respective origing
pie N€1r respective originals. T AP M)~
=
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YERIFICATION 2

Verified at Muzaffarnagar on this day of May, 2024 that the contents of the
above affidavit are true to my knowledge, no part of it is false, and nothing

material has been concealed therefrom.
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Certificate Issued Date . 16-May-2024 11:17 AM
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Property Description : Not Applicable
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Stamp Duty Amount(Rs.) : 10
(Ten only)
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PRINCIPAL BENCH, NEW DELHI (s

—

ORIGINAL APPLICATION NO.277 OF 2022
IN _l ~ M X ‘F‘I{ I*"

LIYAKAT ALI & ORS. ....APPLICANT

VERSUS 1

STATE OF U.P. & ORS. ....RESPONDENTS
AFFIDAVIT

I, Gautam Bhatia, S/0 Mr. Gyan Prakash Bhatia, aged 35 years, R/o 46/6,Ram
Bhag Road New Mandi, Muzaffarnagar, Uttar Pradesh-251001, do hereby
solemnly affirm and declare as under:- 'qu_
1. That I am the Director at Galaxy Papers Private Limited andam fully
conversant with the facts of the present case. [ am also duly authorized
on behalf of the Company to affirm this Affidavit. T
2, That I have read and understood the contents of the accorm&nying
Additional Affidavit, which has been drafted under my instructions and
I state that the contents of the same are true and correct to the best of
my knowledge derived from the records maintained dug’i‘r;% the course
of usual business by Galaxy Papers Private Limited. 8%
That the Annexures annexed to the present Additional A-f?'ﬁavit re,
true and correct copies of their respective originalsﬂ.ﬂ'.' Tapy L i('
\ \}}}, /
. 2

DEPONENT

VERIFICATION

Verified at Muzaffarnagar on this day of May, 2024 that the contents of the
above affidavit are true to my knowledge, no part of it is false, and n thing

material has been concealed therefrom. e
'!l,-'." o %
2ol 2 Q})
a D P

Naima Ch@&g;}“’ Ly 'Tg?&gf Pemiing v identified by

rapong £
na affidavi . 1 rPas oy
NOTARY/ADVOCATE etiren o . fl, O g
Muzaffarnagar A RY "‘j AT -

1 6 MAT 2024




1 'amh'

GU 018934

BEFORE THE HON’BLE NATIONAL GREEN /.3
TRIBUNALPRINCIPAL BENCH, NEW DELHI, "~
ORIGINAL APPLICATION NO.277 OF 2022

IN THE MATTER OF: R

LIYAKAT ALI & ORS. «+.APPLICANT %
VERSUS
STATE OF U.P. & ORS. ....RESPONDENTS
IDAVIT
I, Aditya Sharma, S/o Mr. Subhash Chand Sharma, aged 28 years, R/o VPO

PINNA, District Muzaffamagar, Uttar Pradesh-251006, do hereby solemnly %QY‘

affirm and declare as under:-

1. That I am the Environmental Manager at Garg Duplex and Paper Mills
Private Limited and am fully conversant with the facts of the present
case. I am also duly authorized on behalf of the Company to affirm
this Affidavit.

That I have read and understood the contents of the accompanying‘ox
Additional Affidavit, which has been drafted under my instructions and

I state that the contents of the same are true and correct to the best of
my knowledge derived from the records maintained during the course
of usual business by Garg Duplex aper Mills Private Limjtey
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO.277 OF 2022

INTHE MATTER OF:

LIYAKAT ALI & ORS. _ «-..APPLICANT _
VERSUS el

STATE OF U.P. & ORS. ....RESPONDENTS .

AFFIDAVIT

I, Sonu Baliyan, S/o Mr. Jayavindar, aged 34 years,R/O Sadrudeen Nagar,

Muzaffarnagar, Uttar Pradesh-251002, do hereby sofemnly affirmand declare : /

as under:- ¥

1. That I am the Environmental Manager at Meenu Paper Mills Private

Limited and am fully conversant with the facts of the present case. I am

also duly authorized on behalf of the Company to affirm this Affidavit. 7
2. That I have read and understood the contents of the accompanying ‘

Additional Affidavit, which has been drafted under my instructions and

I state that the contents of the same are true and correct to the best of

my knowledge derived from the records maintained during the course g&"’si/'

of usual business by Meenu Paper Mills Private Limited.

!
3. That the Annexures annexed to the present Additional Affiday

3
Gighen
ONENT
VERIFICATION

Verified at Muzaffarnagar on this day of May, 2024 that the contents of the
above affidavit are true to my knowledge, no part of it is false, and nothing
material has been concealed therefrom.
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO.277 OF 2022

IN THE MATTER OF:
LIYAKAT ALI & ORS.

....APPLICANT

VERSUS
STATE OF U.P. & ORS. .}..RESP()NDEN'I‘S
AFFIDAVIT /

| Aditya Kumar Kaushik., S/o Mr. Vinod Kaushik, aged 42 years, R/0 H.No.

99 Gali No. 13, Vishwakarma Chowk, Ganga Vihar, Qarwat. Muzaflarnagar.

Uttar Pradesh-251001. do hereby solemnly affirm and declare as under:-

1. That 1 am the Manager (Environment) at Shree Bhageshwari Papers

Private Limited and am fully conversant with the facts of the present

case, 1 am also duly authorized on beha];;ﬁhe Company to affirm

this Affidavit.

That 1 have read and understood the contents of the accompanying

I

Additional Affidavit, which has been drafted under my instructions and

| state that the contents of the same are truc and correct to the best of

L9

y 3
e G

¥ [ 5"-#‘:-'51'“...6.9:"-' \O
A::f";".f}-:".‘; W _
3. / That the Annexures annexed to the present Additional Affidavit are

of usual business by Shree Bhageshwari Papers Private Limited.

true and correct copies of their respective originals. :
5 )
DEPONEN

-~

VERIFICATION

2 s . X N o«

Verified at Muzaffarnagar on this day of May, 2024 that the contents of the

sbove affidavit are true to my knowledge, no part of it is false, and pothing
\;%
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BEFORE THE HON’BLE NATIONAL GREEN TRIFUNAL

PRINCIPAL BENCH, NEW DELHI |
ORIGINAL APPLICATION NO.277 OF 2022 -

IN THE MATTER OF:
LIYAKAT ALI & ORS.

L)
... APPLICANT

VERSUS

STATE OF U.P. & ORS, g . RESPONDENTS
AFFIDAVIT

[, Pradeep Sharma, S/o Mr. C.P. Sharma, aged 52 years, R/o Adarsh Colony,

Muzaffarnagar, Uttar Pradesh-251001, do hereby solemnly affirm and

declare as under:- {f/

I That | am the Manager {Envimrﬁncnt} at M/s Shree Sidhbali Paper
Mills Private Limited and am fully conversaat with the facts of the

Brresent case. I am also duly authorized on behalf of the Company to

[YAGL i ffirm this Affidavit
1ARY : -
That I have read and understood contents of the accompanying

=
4
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1995

b

I say that the contents of the same are true and correct to the best of

my knowledge derived from the records maintained during the course

of usual business by M/s Shree Sidhbali Paper Mills Private Limited.
3. That the Annexures annexed to the present Additional Affidavit are

true and correct copies of their respective ori g%nalw W
" DEPON

VERIFICATION -
Verified at Muzaffarnagar on this 1 1 day of May, 2024 that the contents of

the above affidavit are true to my knowledge, no part of it is false, and l‘lﬂﬂa'légl_&
material has been concealed therefrom. ‘9\?: \“J’\
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BEFORE THE HON'BLF, NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO.277 OF 2022

NT
LIYAKAT ALI & ORS. ... APPLICANT
VERSUS
STATE OF U.P. & ORS. ... RESPONDENTS
AFFIDAVI]

I, Abhishek Tyagi, S/o Mr. Rajpal Tyagi, aged 34 years, R/o, Dinkarpur ,

Muzaffarnagar, Uttar Pradesh-251318, do hereby solemnly affirm and
declare as under:-”~

s h~—'.l.._ =~

2

~ That I am the Environment Manager at Silvertoan Papers Limited and

\am.fully conversant with the facts of the present case. I am also duly

" authorized on behalf of the Company to affirm this Affidavit.4—

That 1 have read and understood the contents of the accompanying

: Addﬁj-t{ionai Affidavit, which has been drafted under my instructions and

. 5\
I state that the contents of the same are true and correct to the best of

my knowledge derived from the records maintained during the course
of usual business by Silvertoan Papers Limited. £

That the Annexures annexed to the present Additional Affidavit are

Aeky T

DEPONENT

true and correct copies of their respective originals. &

VERIFICATION

Verified at Muzaffarnagar on this day of May, 2024 that the contents of the
above affidavit are true to my knowledge, no part of it is false, and nothing
material has been concealed therefrom. ¢~

Akg T

DEPONENT

67



I mmm%ﬁamasu

HUNDR':n nlful:ﬁ?r-' m%

“GU 013699

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 5%.
PRINCIPAL BENCH, NEW DELHI ,
gy
ORIGINAL APPLICATION NO. 277 OF 2022
IN THE MATTER OF:

LIYAKAT ALI & ORS. ... APPLICANT

VERSUS Q’%
STATE OF U.P. & ORS. :

RESPONDENTS 7 3

AFFIDAVIT

I, Gaurav Sharma S/o Mr. Satendra Sharma, aged 28 years, R/o H.No. 481,
Dhindhawali, Muzaffarnagar, Uttar Pradesh-251318, do hereby solemnly affirm
and declare as under:- % Ay

1. ThatIam the Environmental I:Ianager at Silverton Pulp and Papers Pri
Limited (Unit 2) and am fully conversant with the fact of the present case. I
also duly authorized on behalf of the Company to affirm this affidavit.




VERIFICATION

Veriﬁefl at Muzaffarnagar on this day of May, 2024 that the contents of the above
affidavit are true to my knowledge, no part of it is false, and nothing material has
been concealed therefrom.

DEPONENT
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NOTARY/ ADVC;(_.-‘S_.I' g
Muzaffarnagar
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* BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL !:’?‘ e
PRINCIPAL BENCH, NEW DELHI ' %
ORIGINAL APPLICATION NO. 277 OF 2022
IN THE MATTER OF:
( LIYAKAT ALI & ORS. ... APPLICANT
VERSUS :
STATE OF U.P. & ORS.
RESPONDENTS
AFFIDAVIT

aged 32 years, R/o Bachan Singh Colony.

. Kapil S/o Mr. Ramsharan,
do hereby solemnly affirm and declare as

Muzaftarnagar, Uttaég’}radesh-ZS 1001,
under:- N

ntal Manager at Silverton Pulp and Papers Private
ersant with the fact of the present case. I am

Company to affirm this affidavit. %ﬂ

1. That I am the Environme:
Limited (Unit 1) and am fully con

|

|

| v
! also duly authorized on behalf of the
|

|
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eontents of the same are true and correet o the best of my knowledge derived

from the records maintained during the course of vl husiness by Silverton Pulp
and Papers Private Limited (Unit-1),

3 That the Annexures annexed (o the present Additionnl Affidavit are frie and
correct copies of their respective originals,

W,
DEPONENT
VERIFICATION

Verified at Muzalfarnagar on this day of May, 2024 that the contents of the above
affidavit are true to my knowledge, no part of it is false, and nothing material has
been concealed therefrom.
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI i
ORIGINAL APPLICATION NO.277 OF 2022 "
IN THE MATTER OF:
LIYAKAT ALI & ORS. ....APPLICANT
VERSUS
STATE OF U.P. & ORS. ....RESPONDENTS
AFFIDAVIT

I. Kishor Kumar Gupta, S/o Late Mr. Banwari Lal Gupta, zged 61 years, R/o
59. Lal Bagh, Street No. 6, Gandhi Colony Muzaffarnagar, Uttar Pradesh-
251001, do hereby solemnly affirm and declare as under:- Pl

L. That [ am the General Manager (Environment) at Tehri Pulp and Paper
Limited and am fully conversant with the facts of the present case. |
am also duly authorized on behalf of the Company to affirm this
Affidavit. ‘@p

That T have read and understood the contents of the accompanying
Additional Affidavit, which has been drafted under my instructions and
I state that the contents of the same are true and correct to the best of

my knowledge derived from the records maintained during the course

of usual business by Tehri Pulp and Paper Limiled.

That the Annexures annexed to the present Additional Affidavit are P E
3.\ .

-
=

true and correct copies of their respective origirals.

VERIFICATION .
Verified at Muzatfarnagar on this day of May, 2024 that the contents o

above affidavit are true to my knowledge, no part of it is false, and nothing
material has been concealed therefrom. ‘oﬂ’ﬁ 4
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’ BEFORETHEHON’BLENATIONALGREENTRIBUNAL
} PRINCIPAL BENCH, NEW DELHI i
ORIGINALAPPLICATIONNO 2770F2022 ’ e
INTHE MATTER OF:; &TRE
LIYAKAT ALI & ORS. ....APPLICANT
VERSUS , | |
STATE OF U.P. & ORS. ... RESPONDENT,; '
FFIDAVIT AOTRR
I,ShailenderKumar,S/oLateMr.RameshChand,aged40years,R/0806/22, Main .
' Road, Janakpuri, Muzaffarnagar, Uttar Pradesh-251002, do hereby solemnly
affirm and declare as under:-
’\t&)“\m
1. That I am the Senior Accountant at Tirupati Baalafi Fiberrs Private
Limited and am fully conversant with the facts of the present case. I
- thorized, on behalf of the Company to affirm thi
i am also duly autho ﬂ&& f pany = S |
; Affidavit. n A |
| 3 ‘That I have read and understood the contents of the accompanying |
(@hgudhary N
lﬁﬂ;ﬂ ARY Addltlonal Affidavit,whichhasbeendraftedundermyinstructionsand | 1p;?:‘
fstate that the contents of the same are true and correct to the bestﬂé
Pt a 17 MAY 04 .
J
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2004

my knowledge derived from the records maintained during the coy ¢
of usual business by Tirupati Baalaji Fiberrs Private Limited, '** Y

3. That the Annexures annexed to the present Additional Affidayit are

true and correct copies of their respective originals,

NOTARY
OO

DEPONENT

VERIFICATION

Verified at Muzaffarnagar on thisday of May, 2024 that the contents _of RY
theaboveafﬁdavitaretruetomyknowledge,nopartoﬁtisfalse,andnot}ﬁng NO i
material has been concealed therefrom.

TS

DEPONENT

Magju {haudhap
NQ7T4R
Disst. aifarnagar

17 MAY 202¢
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Bindals Papers Mills [2006ed = pouermspss meemssms

MANUFACTURERS OF WRITING & PRINTING PAPER, SUGAR & ETHANOL

www.bindalpapers.com

Paper Unit- 8th Km., Bhopa Road, Muzaffarnagar-251 001 UP, INDIA . T
Sugar Unit- Vill. Changipur, Tehsil Chandpur, Distt. Bijnor-246734 (U.P.) :anl::;lf:f‘;@ g;lafpla's:giiilr 2468382, +91-9
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ANNEXURE-1 [COLLY

Date-18.05.2024
To,
Regional Officer
Uttar Pradesh Pollution Control Board
New Mandi
Muzaffarnagar-251001
Subject — Adequacy & Performance report of ETP.

Dear Sir,

This is in reference to your letter No H08034/C3/Jal-624/M.Nagar/2024 dtd 06.03.2024, we would like to
inform that we had requested to CPPRI for above study but it could not be done as CPPRI team busy schedule
and time taking job and CPPRI informed to finish this work by end of July 2024 and same was informed by
Chairman (PMA) vide letter dtd. 11.05.24.

Meanwhile, we had requested to NABL accredited Laboratory i.e. Newcon Consultants India PVT Ltd to do the
adequacy and performance of our ETP.

The study is being carried out and adequacy cum Performance report is enclosed herewith.

This is for information & needful please.

Thanks & Regards,

(Mayank Bindal .
Director

Encl: - a/a

C.c: - CEQ (Circle-3), UPPCB Lucknow

B

‘Bindals | Regd. Office : NP-151 B, Maurya Enclave, Pitampura, Delhi-110088, INDIA
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ADEQUACY & PERFORMANCE
EVALUATION REPORT
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M/s BINDALS PAPERS MILLS LTD.
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PreparedBy:

M/S NEWCON CONSULTANTS INDIA PVT. LTD.
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NEWCON CONSULTANTS & LABORATORIES

204-205, 2"¥Floor, Ansal Sumedha Complex, RDC Raj Nagar,
Ghaziabad (U.P.)
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1. SCOPE OF THE STUDY: adequacy assessment & performances evaluation
ofindividual treatment units. |

Visit done in M/s Bindals Papers Mills Ltd., Muzaffarnagar on 29/04/2024 in
connection with adequacy report of ETP

2. MILL BACK GROUND: M/s Bindals Papers Mills Ltd. established in May 2009
as an integrated pulp & paper mill producing 300 MT per day of bleached grade
writing & printing paper & photo copier paper using sugarcane bagasse, wheat
straw, wood & waste paper as the basic raw materials. With adoption of
CPCBcharter of 2012 and 2015, mill has upgraded the process by adopting
"BareMinimum Technology (BMT)" and also upgraded the ETP up to tertiary
treatmentlevel to comply the above CPCB charter. Further, the mill is under
installation of Anaerobic treatment of Wet Wéshing effluent.

3. OBJECTIVE OF THE STUDY: The present report is to assess the adequacy &
specifications of existing effluent treatment plant (ETP) for treatment of effluent to
achieve the discharge norms. The report is prepared based on information
provided by the mill with respect to water consumption, waste water
generation,size of unit of existing ETP and pollution load assessed by analyzing
wasté watersample collected by Newcon Consultants and Laboratories team
during visit to mill.

4, WATERCONSERVATIONMEASURESADOPTEDBYMILL:

The mill has implemented various measures and best practices for water
conservation. The brief of measures implemented are as follows:

(i) Installation of raw material wet washing system: The wet washing plant
consists screw pulper, sand and pith filter, conical shape tank followed by
clarifier. . e
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No fresh water is used for raw material washing and back water of paper
machine is used as make up water,

(i) Multistage brown stock washers (BSW): Four (04) stages BSW are
installed and worked using counter current practice for extraction of black liquor &
pulp washing. Fresh water is used only for cleaning of wire mesh of pulp
washers. '

(iii) Elemental chlorine free bleaching: The adoption of ECF techniques
forbleaching of pulp has drastically reduced pollution load which obviously
improve the performance efficiency of effluent treatment plant.

(iv) Installation of Poly Disc Filter (PDF), DAF & Micro Filter: PDF, DAF &
micro filters are the most efficient technologies to recover the process water from
paper machine back water. The clarified water is reused to replace the fresh
water required for cleaning of wire & felt at paper machine.

‘ (v) closing loop of gland cooling & vacuum pump sealing: The fresh water
used for above purpose is collected, clarified & reused in close loop and fresh
water is used as makeup water level.

with the adoption of above measures, the fresh water consumption was reduced
from 55 m*/Tto 20 m*/Tand similarly load was also reduced drastically.

Waste water reduction - 30-35 %
COD load reduction - 30-35 %
: BOD load reduction -  20-26 %
Colour Joad reduction - 40-45 %

A
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(vi) Fresh water consumption: With use of best practices & technology up-
gradation the fresh water consumption has been reduced to 18-20 mt paper.

The section wise fresh water consumption is given below,

S. No Units  Water Consumption, m*
1 Pulp Mill 1250
2 Paper Machine 3250
3 Boiler & other utility 1500
5 Others 20
6 Total (m¥/day) 6020 (~20.1 m*t of paper)

(vii) Waste water generation and its characteristic: In integrated pulp & paper

mill, bleach plant effluent is the major source of pollution load. The main sources
of waste water generation are as follows:

Pulp Mill effluent stream (Bleach plant, Paper machine & Recovery plant
etc)

Volume, m*/day - 4800
TSS, mg/l . - 500
COD, mg/l - 2000
BOD, mg/I -450
TDS, mg/l - 2000
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(C) Present effluent treatment practice:
(a) Wet washing effluent: The wet washing effluent generated from washing of
bagasse/ wheat straw is first filtered for removal of sand & pith and then taken to
conical shape collection tank. The over flow collection tank is further treated
through clarifier for the removal of suspended matter. The underflow of conicaltank is taken
to sand re-filter for further removal of sand. In clarifier consortium ofspecially designed
aerobic & anaerobic bacteria culture recently probured frommarket and approved by
: “Canadian Food Inspection Agency" (CFIA) is added fordegradation of COD & BOD.
| The addition of above said culture reduces COD & BOD drastically.
After clarification, all part of clarified wet washing is reused for raw material
washing.

Note:— There is no discharge from this section as 100% effluent after
clarifying is used back in wet washing plant.
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(b) Pulp Mill effluent stream (From bleach plant through filtering media):

The effluent from this stream after mixing with excess water of Paper Machine &
CRP is taken to equalization tank which is equipped with electromagnetic
flowmeter and having provision of disintegrator mixing system to avoid the
settling ofsuspended solids.

After equalization, the effluent is treated in DAF followed by secondary & tertiary
treatment. The aeration tank is equipped with surface aerators (16x25 HP), Jet
aerators (6 Nos of 30 HP each) to maintain the desired level of dissolved oxygen
in effluent for obtaining proper efficiency of biomass and consortium of the
cultureadded to aeration tank. After aeration tank the mixed liquor is clarified
using secondary clarifier for separation of suspended active bio sludge. The over
flow of secondary clarifier is further treated using Physico-chemical process using
DAF & Dual Media Filter (DMF) for removal of colour, COD & BOD. The
coagulant & flocculant are used for efficient reduction of pollutants. The tertiary
treated effluent after achieving the discharge norms is discharged to a local nalla.
Thepart of underflow of secondary clarifier is recycled to maintain desired level of
MLSS in aeration tank and rest along with sludge of tertiary treatment is de-
watered through sludge filter process & bed for further disposal' The layout
ofcombinedeffluent stream is given in Fig' 2'
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| (C) Adequacy of existing ETP:
Total effluent volume, m¥day -4800 (200 m'/h)
TSS, mg/l - 500 (2400 Kg/day)
COD, mg/l - 2000 (9600 kg/day)
BOD, mg/l -450 (2160 kg/day)
TDS, mg/l - 2000 (9600 Kg/day)
ETP details with remarks as per CPCB charter: -
g Units Specifications Status/ Remarks
o
. | 1 | Equalization tank with air Capacity- 512 Adequate
I Mixing system mDia - 8 m
| (each)SWD -5.1
m
Retention time -
: 1.6hrs
2. | Pre-Treatment System MixingTank—200m* | Adequate
ConicalTank- 200m?*-
DAF - 200 m*
2 | Aeration tank Capacity-7500 Capacity of
Surface aerators- 16 m’Dimension - aerationtank &
x25HPJet aerators-6 Nos 100x25x3 m oxygenation
(30 HP)Effluent volume- Ret. time- 25 capacityof aerators
_.7200m3/day h(considering &biomass
Including recirculation influent& Secondary | are adequate to
(100m*/hrs) sludgerecirculation | treatthe more than
BOD load-90 kg/h @ 100m?/hr) thepresent effluent
Oxygen required - &BOD load to
kg/hrs =180 meetthe discharge
Kg/hrAvailableoxy normsunder
genationcapacity- optimumconditions.
480+324=804 kg
O:./hr
3 | Secondary Clarifier Capacity-2888 m* Adequate to handle
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Dimension around

Dia- effluent15,000m3
35mSWD- /d morethan the
3m presenteffluentvol
Retention time- ume.

9.6hr

SOR, miim?/day - 7.4

(Permissible

SOR-16-20

mé/mé/day)

4 | TertiaryTreatmentSystem Capacity-300 m® Adequate to
Physico chemical | Retention time- handlethe present
followedby Separation & | 55minutes effluentvolume.
filtration. 4x120 m/h.

| -Krofta based
| DAFtechnology using
i coagulantand flocculant
i -Dual Media Filter
| 5 | Sludge handle system Adequate
! -Sludge Press Capacity- 25 fordewatering of
-Sludge beds MTsolids/day. ETPsludge load.
Capacity-20x20 m* ,

6 | Emergency guard pond Capacity-3938 m® Adequate to
forstorage of handleapp. 19 hrs
wetwashings/back water effluentin case

duringbreakdown/shut ofemergency.
down &reuse in the same
process

PERFORMANCE OF EXISTING EFFLUENT TREATMENT PLANT

The performance of various units of existing Effluent Treatment Plant ( ETP) i.e. DAF,

| Secondary Biological System, Tertiary Treatment as well as overall performance of
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- Performance of Fiber Recovery Units (DAF)

Parameter ETP ' DAF Outlet Reduction, %
Inlet(Equaliz
ationTank)
pH 6.8 6.8 -
TSS, mg/l 500 100 80
COD, mg/l 2000 1400 30
BOD, mg/l 450 378 16
TDS 2000 1900 5

Performance of Secondary Treatment System (ASP + Secondary Clarifier)

Parameter DAF SC Reduction, %
Outlet(AT Outlet(DM
Inlet) Finlet)
pH 6.8 7.0 --
COD, mg/l 1400 196 86
BOD, mg/l 378 28 92.5
T.8.8.mg/l 100 90 10
TDS 1800 1900 -

Performance of Tertiary Treatment System (Physico Chemical treatment followed

by MGF)
Parameter DMF Inlet DMF Outlet Reduction, %
pH 7.0 7.0 -
TSS, mg/l 90 28
COD, mg/l 196 148
BOD, mg/l 28 19
TDS 1900 1700
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The overall performance of Effluent Treatment Plant (ETP) is given below,

Parameter Raw Treated Reduction, %
Effluent(Equ Effluent(DMF
alizationTan Qutlet)
k) ;
pH 6.8 % 7.0 =
TSS, mg/l 500 28 94 4
COD, mg/l 1400 148 90
BOD, mg/l 450 19 _ 95.7
T.D.S.mg/l 2000 1700 16
OBSERVATIONS:

The following are the observations made during visit to mill with respect to
process water conservation & effluent treatment plant.

a) The Adequacy & Performance evaluation of ETP is found satisfactory.

b) The mill is manufacturing bleached grade variety i.e. writing & printing paper &
photo copier using bagasse, wheat straw & wood.

c) The mill has installed Electromagnetic flow meter in the inlet of ETP and online
monitoring device at the final d!sCharge of ETP. All data of final discharge (pH,
TSS, .COD, BOD, Colour & Flow (m?¥hr) are transferred to CPCB/UPPCB server
round the clock. Mill has also provided V-Notch at final discharge.

d) The unit has conventional chemical recovery system for processing of black
Ligquor to recover the chemicals for reuse in pulping process and no black liquor
is discharged to drain. The chemical recovery unit is equipped with online Mass
flow meter as per CPCB Guidelines'

e) The'unit has implemented & adopted "Bare Minimum Technology (BMT)"
forprocess imprdvement & ETP upgradation for pollution reduction as sugg
under CPCB charter’ ;} “ﬂ s““r"f“"

f e

f) process up-gradation: Adoption of raw material washing aysf?mﬁ for ik

4 J‘\-

removalof silica, sand etc. From bagasse & wheat straw to get quality of })pr,gs—
well as efficient & smoothly processing of black liquor in pulp the pulp and bla?k

87
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liquor for its smooth processing in chemical re nwet

washings after clarification clarified water is reused in same loop. The wet washing treatment
system consists filter, conical tank and clarifier for removal ofpith & sand from back water to
make it suitable for reuse.

g) Mill has started mix consortium of anaerobic & aerobic culture (approved

by"Canadian Food Inspection Agency" (CFIA) in clarifier as well as in Aeration

Tank for treatment of wet washing effluentand main effluent

h) Adoption of elemental chlorine free bleaching (ECF): Adoption of ECF
technology with efficient pulp washers reduced pollution load significantly the
bleaching sequence used by mill is DOX D1.

i) Installation of PDF, DAF with micro filter for paper machine back water:The
system improved recovery of fibre and reduces escape of fines into effluentand
also replace fresh water with clarified back water in showers (L.P), pulpdilution
etc.

j) The adoption of above measures along with best practices reduced water
consumption from 13,500 m*/day to around 6,000 m¥/day.

k) ETP up-gradation: The ETP has been upgraded up to tertiary treatment
level to comply the CPCB charter.

) The tertiary treatment system includes Physico chemical system with solids |
liquids separation using DAF followed by filtration using Dual Media Filter (DMF).

m) ‘The existing ETP consists equalization tank with provision of agitation, Pre-Treatment
process, Aeration tank with surface aerators, Jet aerators for maintaining desired DO level,
secondary clarifier, tertiary treatment system (DAF) and dual media filters.

n)Sludge Filter Press & sludge beds are being used for dewatering of ETP

sludge.

o) The existing clarifier is used for clarification of wet washings generated from raw
materials washing since the effluent system (Stream 2) from bleach plant, etc.
carries low level of suspended solids i.e. below 500 mg/l,

server.
q) The effluent discharge observed was around 15-16 m“t p

Steps initiated by Mill to reduce water consumption:
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treatment in PDF (Poly disc filter) i.e. cloudy water in to pulp washing
offinal bleached washer (D1 stage) and counter current washing at Eop &
DoWasher.

b. Mill is treating remaining cloudy water in DAF followed by Micro filter and
itis very clear water having TSS around 10-12 mg/l and is being used in
Paper Machine process (Wire-& Felt LPshowers).

c. Mill is recycling wet washing effluent after neutralizing, sedimentation
process back in to raw material washing and further Mill is going to install
Anaerobic Digester to recover Bio- gas which will be used in Lime Kiln as
afuel.

d. Chemical Recovery Plant, Power house are on ZLD through micro filter
and entire waste water is recycled within process.

e. Pump sealing water is also recovered in vibro screen and recycled back
into pump sealing.

f. Further there is no disbharge from Péper machine to ETP, to make “Zero
Liquid discharge”, Mill have -.installed Sedicell & tube settler in Paper
Machine process.

g. Centricleaner reject are treated at Hills screen followed by belt filter press
and solid waste is sent to sister concem for board manufacturing and
waste water is treated at Tube settler and finally sent to DAF.

-

h. All rejects from plant are treated in Sédiceu and accept water is sent to
Cloudy water while solid part is sent to hill screen for treatment along with
centricleaner reject,

I. 8o, entire waste water is treated & recycled in Pulp Mill & Paper
machine/Stock Preparation, thegg Q) liquid discharge” from paper
Machineto ETP. N \

Remarks: : 4
Based on information given by Mill for Wate : umpt:on size & specification of
ETP units, and pollution load assessed by Newcon Consultants and Laboratories

during visit to Mill. Following are the remarks with respect to adequacy of existing
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ETP:

The existing ETP consisting equalization tank, Pre -Treatment Process, Aeration
tank, secondary clarifier', tertiary treatme‘nt.rsludge handling system is adequate
and sufficient for treatment of present effluent & BOD load to achieve the
discharge norms provided ETP operates under optimum condition.

a) The existing clarifier is used for treatment of back water/wet washings from
raw material washing.

b) The emergency guard pond (Capacity-3,938m°) used for storage of entire
effluent in case of any break down etc.

c) Mill is advised to install Anaerobic treatment system for wet washing
effluent at the earliest to further improve the quality i.e. we into COD &

BOD for recycling.
d) Mill is also advised to operate ETP under optimum conditlonsbto achieve
b
the discharge norms on regular basis. é@q«\'
\f

qawﬁﬁ.&




; Mob. : 9837040681
GSTIN : 09GQCPS8548R1ZI r i 01

M/S BULK K% SUPPLIERS

870/13, Bhopa Road, MUZAFFARNAGAR-251001 (Uttar Pradesh)

TO WHOM IT MAY CONCERN

This is to Certified that we are regularly buying\Lifting of Dry Fly Ash from M/s
Bindals Papers Mills Limited 8th Km. Bhopa Road Muzaffarnagar (U.P) from last

3 preceding years & supply of the same in the cement manufacturing units i.e.
Ambuja Cement Ltd. Unit-Roorkee & Dadri on their demands.

For Bulk Ash Suppliers

“For %SUP LIERS

prietor

Authorized Signature



GSTIN : 09AAHHJ1767L1ZR 2022
State : Uttar Pradesh State Code : 09

MALWA TRADING COMPANY

Khasra No. 376, Bhopa Road, MUZAFFARNAGAR-251001 (Uttar Pradesh)
Mobl : 9837040681

Ref No. Date, .111e{ 2024

TO WHOM IT MAY CONCERN

This is to Certified that we are regularly buying\Lifting of Dry Fly Ash from M/s
Bindals Papers Mills Limited 8th Km. Bhopa Road Muzaffarnagar (U.P) from

March-2024 to till Date & supply of the same in the cement manufacturing
units i.e. Ambuja Cement Ltd. Unit-Roorkee & Dadri on their demands.

For Malwa Trading Co.

Authorized Signature

92



Bindals Papers Mills bigoiged

|50 9001 CERTIFIED ORGANIZATION 150 14001 CERTIFED O

e LA LY Cartns 5

| AR IS0 9001:2015,1S0 14001:2015 & ONSAS 18001:2007 Cartifiec Company |

HEALTS § LAFETY maty

illi<g

Gy

MANUFACTURERS OF WRITING & PRINTING PAPER, SUGAR & ETHANOL

Paper Unit- 8th Km., Bhopa Road, Muzaffarnagar-251 001 UP, INDIA
Sugar Unit- Vill. Changipur, Tehsil Chandpur, Distt. Bijnor-246734 (UP)
Distillery Unit- Vill. Changipur, Tehsil Chandpur, Distt. Bijnor-246734 (U.P)

Corporate Identity Number : U21011DL2006PLC148926

WORK ORDER

www.bindalpapers.com

Paper Unit- +91-131-2468381, 2468382, +91-9917055355
E-mail- info@bindalpapers.com
Sugar & Distillery Unit- +91-131-2468381, 2468382, +91-9917055355
E-mail- sugarprojects@bindalpapers.com

Quot No. CPPRIEMDIPCIB _Date 2203 2024

Order No. : 2008000087 Date : 27.03.2024 (Paper Unit) _
g Bill To :- Ship to/Delivering plantUGoods supplier "
CENTRAL PULP & PAPER RESEARCH Bindals Papers Mills Limited Bindals Papers Mills Limied
INSTITUTE 8th Km, Bhopa Road 8th Km, Bhopa Road
Post Box No 174 Paper Mill Road, Himmat Nagar, | Muzaffarnagar. UP,Muzaffarnagar, UP-251001IN Muzalfarnagar, UP,Muzaffarnagar, UP-251001.IN
Saharanpur, Saharanpur, - 247001 State Code:09-Uttar Pradesh State Code:08-Uttar Pradesh
Ph 19412873634 Telephone: 01312468381 Telephone: 01312468381
Email: dixit_ashwani@rediffmail.com GSTIN: 09AADCB0282B1Z6 GSTIN: 09AADCB0282B1Z6
GST No : 09AAATC3482G1ZR ‘J_____-————————————‘______—
Kind Atn  Dr. Nitin K Endlay (9897602912)
Sub - Order of Adeguacy Assessment & Performance Evaluation of Existing ETP (ETP-P/MP)
Dear Sir, .
With reference to your offer and subseguent discussion with you, We are pleased 1o place order on you with following Terms & condition given below :-
Sr | Activity | ltem Description HSN Quy Unit | Unit-Rate Amount  |GST %| Disc |Disc Amt.| NetAmt
No. MNo. Code ____.______.______—____————-
1 |3000614 | Adequacy Assessment of gog393 | 1.000 [ NOS [200,000.00 200,000.00 | 18.00 0.00 0.00| 200.000.00
Existing ETP
Adequacy Assessment of ETP
2 |3000615 |Performance Evaluation of 998393 | 1.000 NOS (200,000.00 200,000.00 | 18.00 0.00 0.00 200,000.00
Existing ETP
Performance Evaluation of ETP
NOTE: To & From Travel
Saharanpur to Muzaffarnagar By
Taxi in BPML Scope.
Total 2.000 400,000.00 0.00 400,000.00
Total Order Value(in words) : Gross Amount 400.000.00
(INR FOUR LAKH SEVENTY TWO TH OUSAND RUPEES) Discount 0.00
Basic Amount 400,000 00
Freight 000
Pack & Frwd 0.00
Insurance 0.00
Gross Amount Before Tax 400.000.00
IGST 0.00
CGST 36,000.00
SGST 36,000.00
Net Amount After Tax 472,000.00
Terms And Conditions :-
Acceptance : Kindly confirm your acceptance duly Signed & Stamped by Email.
Payment - 100% Advance with Order
GST Remark |
Delivery : Report Submission Within 15-20 Days after Mill Visit.
Pack & Frwd. :
Freight
Firm Prices Above Prices are firm and will not be changed due to any reason what so ever till all supplies are executed.
TDS Note - TDS will be deducted as applicable.
Guarantee
Remark - NOTE:
Page 10of 2
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MANUFACTURERS OF WRITING & PRINTING PAPER, SUGAR & E'I:-HANOL
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IR \;'itl_ o Bipur, Tehsil .Chandpur, Dl?ll. Biljlr10r—2&6}'34 (U.P) E-ar::irl- I:f:@gidﬁplas:riiiﬂ H4BER, IMLIIRNSESS
angipur, Tehsil Chandpur, Distt. Bijnor-246734 (U.P.) Sugar & Distilery Unit- +91-131-2468381, 2468382, +91-

Corporate Identity Number : U21011DL2006PLC148926 E-mall- SUgal‘prDjECts@bindalpapers.(;om S

-ETP Adequacy will be assessed al consented production capacity.

-Mill and all units of ETP should be operational at the time of visit.

-Itis the responsibility of the mill to ensure that the ETP Is operating in stabilized condition and final
consent/regulatory norms at time of wisit by CPPRI team.

discharge is meeting compliance with

S5

Insurance & Safety:

1.You will keep your employees insured in all aspecls as prescribed by governm

and Bindals will not be held responsible for any third person liability and all safety norms 1o be followed strictly.

1| 2.Safety & Security of your tools, tackles. personnel, et a5 prescribed by government will be entirely your responsibility
3.You will provide to your workmen, staff, officers, necessary Personal Pretective equipment for safety and arrange that

ent (1.e. incase of mishappening nside or outside work site)

-

all safety precaution

4 Any type of risk, disability, fatal accident-all medical expense and | or compensaton wi

e '._".‘_3 Institute)
site al your own cosl

-You shall arrange for all labor hcenses and comply with other statutory labour rules grevaling at
-You will arrange for workmens compensation insurance and be hable for any in war, casualty / death, disability of any of your

i are undertaken,
Il be borne by you (Central Pulp & Paper Research

staffioffices/workmen.

-M/s Central Pulp & Paper Research Institute will ensure timely deposit / compliance of any act orf provision applicable to him Which may

include GST, PF, ESI, Contract act, Labour law, but is not exhaustive,

Insurance:
M/s Central Pulp & Paper Research Institute take at its awn cost Third Party Insurance and sut

matenal. The Contractor shall be responsible for the settlement of the claims with the underwriters
arrange replacements/ rectifications expeditiously without waiting settlement by insurance claim at Contractors own cosl and this shall not
entitle the Contractor for any extension of ime.

Central Pulp & Paper Research Institute shall arrange
ESIC. Personal Accident, Group Medical and copy of s

able insurance policy for its own men and
without any hability on the BPML and will

at your cost the insurance cover for your workers against workmen compensation act,

uch cover should be deposited with us.

Warranty

CENTRAL PULP & PAPER RESEARCH INSTITUTE For BINDALS PAPERS MILLS LIMITED

) "'://’;) u&m

G.M. { Authorized { Dwrector )

Signature Of Supplier
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Pl o +91-11-40220000

Fax @ +91-11-40220044

E-mail ¢ jkosmant dethi@@ikeoment com
Web o weewjkoament.com

Padarm Tower, 19, DDA Community Tentre
Phasa-1, Okhla, New Defhi - 110020 INDIA

{CIN: L17220UP1894PLCHIT109)
IS0 8001 & 150 14001 CERTIFIED COMPANY

PURCHASE ORDER

Vendor Details

Code : 1122959

BINDALS PAPERS MILLS LIMITED
8th Km

Bhopa Road

J.K. CEMENT WORKS, ALIGARH

Village - Santha, Pargana-Morthal,
Tehsil - Koil, District - Aligarh

PO NO: 4100179757
PO Date: 15.07.2021
Quotation Reference:
e-mail

Ver. No.: 0

QOur Reference: JK

Bill To address

Aligarh, Kasimpur Road,

Muzaftarnagar-251001

DIST-Muzaffarnagar Uttar Pradesh

Mob.: 9639014607

Email id : santosh.kumar@bindalpapers.com
GST No: 09AADCB0282B1Z6

Pin Code - 202127, Uttar Pradesh

GST No 09AABCJ0355R472
TIN No.: PAN No.:
ECC No.:
Central Excise Range:
Central Excise Division:

Central Excise Commissionerate:

ALIGARH

Service Tax No.:

With reference to your quotation and subsequent negotiations, we are pleased to place this Purchase Order on you for the supply of following items

subject to terms and conditions stated below and printed overleaf/attached with this document

S No.| Item Code & Item Description Unit (Quantity I:Ral:e Per Unit Amount
PR HO. (INR) (INR)
0001|300001 DRY FLY ASH TO 2,500 100.00 250000. 00
1000226446 | Tax Code GG GST:IN: CGST(2.5%)
SGST (2.5%)
Delivery Date :31.08.2021
Freight Vendor :HEMKUNT TRANSPORT
COMPANY
Gross Value: 250000.00
Discount : 0.00
Total Amount: 250000.00
CGST 6250
SGST 6250
Total PO value: 262500.00
Total (in Words): | Two Lakh Sixty Two Thousand Five Hundred Rupees Only
Header Text:
Rate terms and condition as per e-mail dated 14th July and final negotiation with you.
Shipging Instruction:
J.K. CEMENT WORKS, ALIGARH
Aligarh, Kasimpur Road,
Vil aﬁc - Santha, Pargana-Morthal,
Tehsil - Koil, District - Aligarh
Pin Code - 202127, Uttar Pradesh
GST No 09AABCI0355R1Z5
Terms of Payment: 15 days credit from Dt of recipt material/services
fortnightly billing with 07 days credit for material and trasnportation
Inco Terms: EXW Muzaffarnagar
Ilmportant Terms & Conditions:
This is an electronically signed document and does not require any physical signature.
Corporate & Registered Office @ Kamia Tower, Kanpur-208001, (U, P.) INDIA Page: 1 of2

Phong : +01-512-2371478 to §1 Fax :+91-512-2300884 E-mail sdmin@ikcement.com

JK. Cement Waorks, Nimbahera
J.K. Cement Works, Mangro!

J K. Cement Works, Gotan

JK. Cement Works, Jhadi

J.K. Power, Bamania

J.K. Cemant Works, Muddapur
J.K. White Cement Works, Gotan
JK. White, Katni
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Blane ¢ +81-11-49220000

Fax +51 -1 14023004

Eanall | jkeoment dethigikoamant.oom
Wob | v kooment com

Prcam Tower, 19, DDA Comemunity Cening
frhmse-1, Okhin, New Delhi - $10020 #DIA

(CiN: L17220UP 1 304PLCO17189)
IS0 8001 & IS0 14001 CERTIFIED COMPANY

Vendor Code: 1122939 - BINDALS PAPERS MILLS LIMITED PO NO: 4100179757
GST CLAUSE:

Goods and Service tax (GST), extra as applicable at the time of billing / invoicing. Supplier shall be responsible for providing proper
GST invoicing in a manner as prescribed by the government for purchaser to avail 100% credit against GST payment. In case
purchaser was not able to avail the credit due to the reason attributable to the supplier then the 100% GST paid by purchaser will be
recovered from the supplier dues

Bribery and Corruption:

Suppliers, Contractors and Business Associates shall comply with all applicable anti-corruption laws and regulations. JK Cement Ltd,
to this effect, have a zero-tolerance policy towards any form of bribery, corruption, extortion and embezzlement. In particular,
Suppliers, Contractors and Business Associates shall not pay bribes or make any other inducement (including kickbacks, facilitation
payments, excessive gifts and hospitality, grants or donations) in relation to their business dealings. Suppliers, Contractors and
Business Associates are expected to perform all business dealings transparently and these dealings shall be accurately reflected on
their business books and records. Suppliers, Contractors and Business Associates shall not hire third parties or do something they are
not allowed to do themselves, like paying bribes. Suppliers, Contractors and Business Associates can report their suspicions to
Company Secretary of JK Cement Ltd at email id: shambhu.singh@jkcement.com which would be kept strictly confidential.

For LK. CEMENT LTD.

‘aﬁ‘*’é‘ﬁ"fﬁ

YAGYESH KUMAR GUPTA
(PRESIDENT COMMERCIAL)

This is an electronically signed document and does not require any physical signature.

Corporate & Registered Office : Kamia Tower, Kanpur-208001, (U. P.} INDIA Page: 2 of2
Phone ; +01-812-2371478 to 51 Fax: +91-512.2309854 E-mail: admingijkcement.com

J.K. Cement Works, Nimbahera J.K. Power, Bamania

jrol JK. Cement Works, Muddapur
J.K, Cemant Works, Gotan LK. White Cement Works, Gotan
JK. Cement Works, Jharl JK. White, Katni

96



ﬁ

Cewpurate Office

b

e +BN

LIZ2E0UB0048L 00T e

3 yewnwy fknerpent oo
PURCHASE ORDER
Vendor Details Bill To address PO NO: 4100197412
Code : 1122959 J.K. CEMENT WORKS, ALIGARH PO Date: 01.04.2022
BINDALS PAPERS MILLS LIMITED Aligarh, Kasimpur Road, Quotation Reference:
8th Km Village - Santha, Pargana-Morthal, e-mail
Bhopa Road Tehsil - Koil, District - Aligarh Ver. No.: 0
Muzaffarnagar-251001 Pin Code - 202127, Uttar Pradesh Our Reference: JK
DIST-Muzaffarnagar Uttar Pradesh GST No 09AABCJ0355R472 ALIGARH
G TIN No.: PAN No.:

Mob.: 9639014607 ECC No.-
Email id : santosh. kumar@bindalpapers.com | Central Excise Range:
GST No: 09AADCB0282B176 Central Excise Division:

Central Excise Commissionerate:

Service Tax No.:

With reference to your quotation and subsequent negotiations, we are pleased to place this Purchase Order on vou for the supply/service of following

items subject to terms and conditions stated below and printed overleaffattached with this document.

97

S No.| Item Code & Item Description Unit |Quantity| Rate Per Amount
PR NO. Unit (INR)
(INR)
00011300001 DRY FLY ASH TO  |12,150.714 100. 00 1215071
Tax Code : GG GST:IN: CGST(2.5%)
SGST (2.5%)
Delivery Date :01.04.2022
Freight Vendor :HEMKUNT TRANSPORT
COMPANY
Freight Rate : 900.00
0002]300001 DRY FLY ASH TO 15,000 100.00 1500004
1000248197 Tax Code : GG GST:IN: CGST(2.5%)
SGST (2.5%)
Delivery Date :31.03.2023
Freight Vendor :HEMKUNT TRANSPORT
COMPANY
Freight Rate 750.00
Gross Value: 2715071.00
Discount : 0.00
Total Amount: 2715071.00
CGST 67876.78
SGST 67876.78
Freight Chrg:| 22,185,639.00
Total PO 25036463 .54
value:
Total (in Words): | Two Crore Fifty Lakh Thirty Six Thousand Four Hundred Sixty Three Rupees Fifty
Six Paise Only
Header Text:
Rate terms and condition as per e-mail dated 14th July and final negotiation with you.
Shipging Instruction:
LK. CEMENT WORKS, ALIGARH
Aligarh, Kasimpur Road,
Village - Santha, Pargana-Morthal,
Tehsil - Koil, District - Aligarh
Pin Code - 202127, Uttar Pradesh
GST No 09AABCJ0355R1Z5
Terms of Payment: 15 days credit from Dt of recipt material/services
fortnightly billing with 07 days credit for material and trasnportation

Inco Terms: EXW Muzaffarnagar
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Vendor Code: 1122959 - BINDALS PAPERS MILLS LIMITED PO NO: 4100197412
leportant Terms & Conditions: l

GST CLAUSE:
Goods and Service tax (GST), extra as applicable at the time of billing / invoicing. Supplier shall be responsible for providing proper
GST invoicing in a manner as prescribed by the government for purchaser to avail 100% credit against GST payment. In case

recovered from the supplier dues

General Terms & Conditions:
As per the attached Annexure-A

For JK. CEMENT LTD.

g

YAGYESH KUMAR GUPTA
(PRESIDENT COMMERCIAL)

This is an electronically signed document and does not require any physical signature. Page: 2 of5
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BUILDINGS RM

Ganpati Engineering & Construction [

Engineering Construction & Contracts

To Whom So ever It MayConcern

OGAARFC ,',a)'.{.',‘ 174 Wt

Dugies Ltd, iU gm

We (M5 Ganpati Engincering and construction uUtility Ghanabad, G5TIN

like to take Dry Fiyash through Closed Bulker Dispensor mode from /5 Bindals

8hopa Road Muzaffarnagat (U ) by the M/s GMR Contractors G STIN-D9AAQFGS3 500128, 141 Nagia
BuzurgMuzaffarnagar-251308{U.F).

and Ambuja Cement

C ' The Same Dry Flyash will be supply 10 M/s Shree Cement Ltd Sikandrabad (U F) I )
Dadri (U.P), and RMC Plants Greater Noida U.P. )

R e :

M/s Ganpati Engineering and construction Utility M/: GMR Contractors

NDT Services-Cement & Pow

Near-Columbis Asta Hospital

atl | ged U T LA B

et




PAN No. .
GST o, ; guaiFGI656m

AARFGI6S6M1ZA

To Whom 5o ever It MayConce

are
We (M/s Ganpati Engineering and construction Utility Ghaziabad, GSTIN - osmassgsssmzﬂ:hupa
taking Dry Flyash through Closed Bulker Dispensor mode from M/s Bindals Buplex 11, 20 KT
Road Muzaffarnagar (U.P) by the M/s GMR Contractars GSTIN-DIAAQFG5350D1ZB, 141 Nagla

BuzurgMuzaffarnagar-251308(U.P).
The Monthwise Qty taken as below,

1- Oct-23 : 72094 MT

- Nov-23:790.55 MT ¢
3. Dec-23:125.68 MT /on?
4 Jan-24:471.89 MT A A
5- Feb-24:66.20 MT V4
6 March-24 : 65.235 MT /-h-'/

P

/
The Same Dry Flyash will be supply to M/s Wonder Cement Ltd, (U.P),

M/sG w.u"'_w 5 ng and construction Utility M/s GMR Contractors

25 Cement & Power Sec

) Near-Columbla Asla Hosni
d spital,
_ -mall :ge:ulnd[u@gmal!.:usw 20 HH:24

tor ete,)

= e Tl N e
(¥ scanned with OKEN Scanner
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U.P. PAPER MILLS ASSOCIATION

Phone: +91 131 2468589 Fax: +91 131 2468588 Email: bindlas@usa.com
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© ANNEXURES[COLLY]

ASH LIFTING AGREEMENT

This ASH Lifting Agreeméwﬁt is made on 01.04.2022 by Shri Gyanprakash
Bhatia director M/S Galaxy Papers Pvt Ltd, Jolly Road, Muzaffarnagar and
g Shri Mustakim partner of M/S Bharat Traders , jolly Road, Muzaffarnagar.

The Galaxy Paper Mill Supply one to two trolly Ash per month to M/s

Bharat Traders.

2. The supply of Ash is free of cost.
t Traders is not dump the Ash to any Canal or Government Land.

1.

3. Bhara

4 EBharat Traders is dump the Ash on own land properly.

5. This Ash Lifting Agreement is granted for one year.
For Bharat Traders For Galaxy Papers Pvt Ltd
W B A S mT R = //.__—-.)

bR Eie i N T A,

C ; : & Cﬁ/:?l_(,‘-:::‘f“"-"‘iﬂf
Partner Director
WILNesses: -

'/: "(: -
1. L
3. ¢ ['/ 'If{:-.l r-'";l l 2 "_‘__\,_
MNorks  doa fRvard 2l o e A Wiaiie e
Hegrt Office N Ao H.-;,_“H,’:]. ,,“.,],.;r..:.”l:-l.r YU P Mob DULTT0TERD
seafiasione OO0 L e B Q1312605372 < 9557804605

R T f__v-.E ‘mal'l;:'fg'ilqkypapeu@gmnll.o







g‘%

e’
1
i
o
"

fgg,;yfrf%mﬁwwﬁr‘msma




b AT PNt o T8 Lk e desgieRr Y A Aecv o CTOTE e

(IO T o S R R SR S




. ‘xﬂa‘{fﬁmmm ¢ (f2dhy om gy gt B @ B
w%mwaﬁﬁ%ﬂﬁmﬁ?ﬂmmﬂa%?ﬁw'

A ﬁmﬂrﬁ@%aﬁw'wwﬁtm Ty g’y 2
R 'Y ) Goi oraA) e §F%al @ wd
a%ﬁmmmﬁwﬁmaﬁmﬁlﬁwm 8 5 ggd us 3

‘ eafe et e SR wfto 0 e ad Rl o

aﬁmﬁ‘wma‘s qarfaw e qas qafem g gt el
10 ooafmmil fos 3rré’ frerds 11::?’6?'1 qQrY G w:rit 5.000/— &Haa

o el
B F fa‘cﬂ“qim #ﬂm f'a'fﬁ“ﬂ’féﬂ e &
%_ g H gmmm HEY T 2 lﬁﬁra
Ak, .; F,é;":
i




Uk
i M‘"‘E‘@.ﬁﬁf Ein
{vﬁ?ﬂ{ .
I} . |

¥ '.ﬂ

i ONE ”"”mi?-—?}lﬁif%,,; 0

¥ mm%?a e am @) o e T Tl O g aren T Is R shy
B IR A B arval g arege i | s AR e et Y P
M‘@r'ﬂr s e 3 et i o) ) grard @ o Al &
T e @ (el s Ry @ wg A v wiXy A g o
R Praver T oF §RT0Y ST GO gs W geq 7 Ba &
WY T Rl g wr #on R ar wesn wrw m g sTTer
TS WLV AT TS G 0w A wgen v gt wat @ Rudh o
WY T W M YU T W W 8 ongErg Q (9 amn
BRI, #Y,H2 | 50 T qmn‘mm*smmmmqm&
‘m@mmr«aamr;__ _-,my;m:ganggﬁ‘[a;ﬁmﬁ*
KL «‘:ﬂm 330/—-%93 iy gt Jﬁﬁ;ﬁm ARTSN B wfdre ;ﬂ»ﬁ
“rr,sna/-— T T R Oy “"',j. g8 A = YRE ST el




Lo ol pdian. o

- i

Foo P

2040 o

¥ PRI SR oy
5 Wy -'-"“1 - b ‘.-u SAar) 'ﬂ"l 'n
g B ! i

. ' "‘.I !‘{I“ & ”. .‘

i

e ""'k,ll.‘l“fj'k" i'_
P .“‘x“""‘. i

oy g p ik

“
.iﬂ?ﬁr%mmmwmmﬂﬁﬂmﬁﬁm ¢E) ST

0 ut ajarqan< Aa wray & wh e gan aai § ol arandr e fan aron
® _'“'gﬂﬁ-‘maﬁﬁwaummﬁlmmﬂmﬁ:@uﬁmm
mem'ﬁ'mmmg-mﬂﬂmaaﬁamt E=rafm
o R am € | faftsa wrafe weafan @i gs 8 9
Co WW?TFIT HEV B | UBT NV @ FRIHIG IR Alba whe S RE T
EgE ﬁ‘ﬁ‘ﬂ?‘ﬁ% | Bfre wafta @ gare Hrex a0 Bran 4 snadid

wfa € o
LB n;sﬁmwaf’srﬁf&mamwu‘tmmm TH MY |

: mmmmemmam
THGECTAT — AT T mmqwmq«m uftew 20 BT,
FTIY 45 FT, aﬂm:zscarw«ﬁmsﬁnoouﬁmzrﬁaaema i

!

|




Jiy &y
ﬂ\ ;u‘”'
}‘3{1; [T[I»}i il JJ
T Vo ﬂTJwT-'l"n Ll
unwuuna D.RUBEES:

3 qupo;:mﬂp'ﬂnﬁﬁwt b4
"*J";—f A%
o By e

o f

40072004 6

. f f

4):. e $ R W gra wWhie -udd) 5 qualn ffen wrme o A
TR AT 48 10 BIWE a QT ) 17 efapl, afmm s 200
17 avigEta & |

"'f'gﬁ‘ﬂg“




i

Lt_-_\ hl
TLTEE G
——-—-..-.c‘-‘;—-«—
RS TR

CEERPRS  Lh aFey areafde o8 wErg wle ¢ o0 £

COEICR S B i A ¢ ¥ AR

THWL ".\

{

e




3

7V 2 | INDIA NON JUDICIAL 113
Government of Uttar Pradesh
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Government of India
AT "I srfEar
Gyan Prakash Bhatia
StVH ffr 1 DOB : 24/00/1947
l'_g%‘l’ ! Male

2299 1286 7198

HTYR - mmaﬁrmw

/ﬁ\\ HrTAT ﬁ'f"rsa' ‘Tb\'.hﬂ wiferamTo
@W Unigue Identification Authority of India
gar: Address:
S/0: ZTHET 21| wifear, 46/25, S/O: Damoder Das Bhatia, 46/25,
THaT 3, AAFSTAT, rambal road, Muzaffarnagar, '
TSR, et 9ee, 251001 Muzaffarnagar, Ullar Pradesh, !
251001
2299 1286 7198 '
= &< :
{500 3%40?' o heip @ uidal.gov.in www. vidal goviin :




-

nique ldentification Authority of Indi

FMis= 4/ Enrolment No.: 0000/00223/06523

To

Umang Bhatia

GAUTAM BHATLA

46/06

ram bhag road

new mandi

Muzaffarnagar

Muzaffarnagar ttar Pradesh - 251001
9997220003

Bagrame bics e

=E

3TO=RT 377en< &He / Your Aadhaar No. :

5491 7092 3995

VID : 9126 3746 0460 3393
BT FTENE, AL Gl

_______________________________________________ R
Governmentioflpdiaimees=""= JTUTT
T wifem
Umang Bhatia
= fafg/DOB: 20/11/1992
sfgs/ FEMALE

issue Dale: 14072017

5491 7092 3995

»

#

AADHAAR

a1 [ INFORMATION

B FTUTC GEArE 1 GAT §, AATEA F AL

n mfaﬁqmgtﬁrﬁp

i = 3"."75'4 WL N HTTATEA TFHTATH MR vArETT

) ST IO T qEETH Hedriad #1

! W FruTe & A 7 S s o, drdvd wd, §-mun AT TR

' FTUTT A FY & Ag £) 13 FE 1 amuw wEEn & e 9
HrHTHY (@ 3o e dEw (VID) F r sqatn R S |

: aFETE

H B 1o T A HH B FA UF AT HYH HGZE FH F1

" B T uTYE fafies weE i ArsmErh drgant st

: F1 ATH T8 A Fge F #

! B HTUTT A 9T HiATsE AAT T S i sde v

' B WU TETst & A1 IS & AU FAETA 97 mAsdhaar 79

' FIAAE B

: u FuTY/ 1 ArAEE w0 &1 Fdg &7 9

HeE FATTd F & T F1)
W FTuTe (T3 AGY) O] ar #euTd) # 3TE geAld @4 &
o areg faar 71 £

® Aadhaaris a proof of identity, not of citizenship

® Aadhaarisunique and secure

® Verify identity using secure QR code/offline
XMLionline Authentication

m All forms of Aadhaar like Aadhaar letter, PVC Cards,
eAadhaar and mAadhaar are equally valid Virual
Aadhaar Identity (VID) can also be used in place of 12
digit Aadhaar number.

® Update Aadhaar atleast oncein 10 years. |

# Aadhaar helps you avail various Government and
Non- Gavernment benefits/services. |

® Keep your mobile number and email id updated in
Aadhaar.

B Download mAadhaar app on smart phones to avail
Aadhaar Services.

® Use the feature of lock/unlock Aadhaar/biometrics to
ensure securily.

® Entities seeking Aadhaar are obligated to seek due |
consent.

& Uniqugfgentification’ Authority of india )
o e I, WE/ok, T & s, o 44, A '
A Y i

@ Address: %
& GAUTAM BHATIA, 46/06, ram bhag road, new

3 mandi, Muzaffarnagar, Muzaffarnagar,
% Uttar Pradesh - 251001

Dawnlkoa

5491 7092 3995

e e - - e —

VID ; 9126 3746 0460 3393
STeTT, ALY

x VID : 9186 3746 0460 3393

.‘ o 1047 | [ER] heipfuidal.gevin \ AID v uiats w.in
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.UllD‘NGS t
b Ganpati Engineering & Construction UtINTY

.
] Al M | ""'i'. f orntrue |.l‘\"- Po ( 'Il'".l'.l('. g

Yo Whom So sver it MayConcern

srpati Engineering construction Utliny GSTIN O9AARFGIGS6M would
“:;w: v o e oat -M wu::peﬂ
S0 e ey "ﬂ'“ﬂwlmndwmmmm,fmw, s
Ltd. & W/s Garg Duplex and Paper Mills Pvt Ltd Muzaffarnagar (U.Piby the
Movers{GSTIN-09CFPPA2431D1ZT) Nagla Buzurg Munaffarnsger-251308(U.P).

ﬂwmmmaumwmnmummwwmmmmw
(U.P} and RMC and Flyash Bricks Plants Greater Noids U.P.

“orBTZ. Es
Regards,

L Vatsrt) o4

/s Ganpatl Engineering and construction Utility M/sBT.C SERIEE:
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PAN

GST N O- : AARFGI656Mm

©-: 09AARFGO656M1ZA

‘Ganpati Engineering & Construction Utility

Engineering Construction & Contracts

ANNEXURE-6 [COLLY

To Whom So ever It MayConcern

We (M/s Ganpati Engineering and construction Utility Ghaziabad GSTIN — 09AARFG9656M1ZA) would
like to take Dry Flyash through Closed Bulker Dispensor mode from M/s Shree Bhageshwari Papers
Private Ltd.,& M/s Garg Duplex and Paper Mills Pvt Ltd Muzaffarnagar (U.P)by the M/s B.T.C Earth
Movers(GSTIN-O9CFPPA2431D1ZT) ,Nagla Buzurg ,Muzaffarnagar-251308(U.P).

The Same Dry Flyash will be supply to M/s Wonder Cement Ltd (U.P)

Regards, &P\%
M/s Ganpati ipg!ee(gam:l construction Utility

M/s B.T.C Earth Movers

For B.TC. arth Movers

Proprietor

complete Solution of Civil & Mechanical-Projects/O&M/AMC/NDT Services-Cement & Power
s Office : Flat No. 1105, T-1C Land Craft Golf Link Soclety, Near-Columb

Sector etc,)

la Asia Hospit
nmmdllolmn,mg, 2, On NH-24

Regd Ghazlabad-201 002 (U.P.) Tel No. 8299167353 E-malil ;

b ———

p—— vo—

(E: Scanned with OKEN Scanner



GSTIN :091UZP52715D1ZX 2087 157

ARJUN ENTERPRISES

DEALS IN — DRY FLYASH ,PONDASH & Fleet Owner
OPP-GOOD LUCK COMPANY DADRI NTPC G.B NAGAR 203207 U.P.
EMAIL ID :Arjunenterprises8315@gmail.com

TO

M/S Shree Bhageshwari paper’ s Pvt Ltd.

Add: Bhopa road muzzfarnagar (u.p)

Dear Sir/Madam,

It is reference to That M/S Ganpati Engineering and construction utility Ghaziabad
GSTIN 09AARFG9656M1ZA has Transportation/Supplier of Dry Fly ash in closed
bulker at wonder cement Ltd Gabhana Aligarh (u.p) which is used for cement
manufacturing

PO ‘no has issused from wonder cement

WCL/PUR/AGU/RM/CONTRACT/SUPPLY/2023-24/037

Thanks & Regards
ARJUN ENTERPRISES

GST NO- 091UZPS2715D1ZX
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WCL/PUR/AGU/RM/Contract/Supply/2023-24/037
Dated - 18.12.2023

M/s Arjun Enterprises

Opp. Good Luck Company,

G.T. Road, Rawal Market, NTPC Dadr1,
Gautam Buddha Nagar_yZOBZOT (ue)

Kind Attn. - Mr. Arjun Rawat

Sub: Contract for Supply of Dry Fly Ash from Various Thermal Power Stations in Dadri area to our plant site
M/s Wonder Cement Ltd, Village-Somna Dorau Mor, Gabhana - 202136, Aligarh, Uttar Pradesh.

Dear Sir,

With reference to the telephonic discussion, we had with you for supply of Fly Ash, we are pleased to issue
this purchase order on you for the following scope of supply along with terms and conditions:

1.0 Scope of work and charges

a)

b)

c)

d)

e)

g

h)

Carporate Office: 17, Oid Fa shgura, No

WONDER CEMENT LIMITED |+ j’;

Supply of Dry Fly Ash from Various Thermal Power Stations in Dadri area to our plant site M/s
Wonder Cement Ltd, Village-Somna Dorau Mor, Gabhana — 202136, Aligarh, Uttar Pradesh by
suitable bulkers as per our advice given from time to time.

Price: Rs. 1100/MT (One Thousand One Hundred only) FOR at our site, Taxes (GST) as applicable
shall be pzid extra at actual.

The Charges pavable to you are inclusive of all expenses.

Any price variation upward/downward shall be as per WCL discretion and communicated to you in
advance through written communication.

Quantity: As per our requirement given to you time to time through email/phone,
You shall arrange sufficient No. of Bulker.

You will ensure that the unloading of material takes place at the destination as SPECIFIED by us In
case of any damage at our plant as well as loading plant/site by bulker driver/your bulker or any of
your representatives, same will be debited to your account and deducted from ynur bills.

You will ensure that zll necessary documents such as Invoice/Delivery Challans in desired number
of copies, LR and other forms (if required) as per requirement are submitted with each
consignment. You will be solely responsible for penalty/fine imposed by any authorities such as
Sales Tax, RTO, Octroi, Excise, Police, Check Post authorities etc. for lack of requisite
documentation/papers.

Driver of the Bulker should have valid Driving License, which should be produced by him on
demand by our Authorized Official. Driver without valid license will not be allowed. Only the
driver will be allowed to complete the unloading work.

I &

Seva Mandit, Udatpur - 313 004, Rejasthan (India)

Tel +01-294-2777777, Fax, +01-284-271 140, E-mall corp officefwondercomant com

Reglstered Office: Makrana Road, Madangan). igshangart - 305 B01, District - Ajmor, Rajusthan (India}
Telctan +91-1463-260151, E-mad rogd.off ondetcomant corn, Wobsio www wondiorcemonl com

CIN: UZ6943RJ2008PLGT21705

158
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WCL/PUR/AGU/RM/Contract/Supply/2023-24/037

2.0

3.0

4.0

5.0

5.2

L

54

6.0

j) After reporting at our factory gates, your driver should report to our security person on duty. He

should strictly follow the instructions being given for unloading of the material.

k) You shall submit original gate pass of TPS and all Toll tax receipts along with the consignment.

Loading & Unloading

Loading of the consignment will be arranged by you at loading point & Unloading at our site shall be
by us.

Taxes & Duties:

a.

The above rates are firm and fixed and inclusive of all taxes and duties, applicable Goods & Service
Tax shall be extra, Applicable T.D.S shall be deducted fram your bill and necessary certificate will be
issued 1o you. Please mention the PAN No. and Goods & Service Tax No. in your Invoice.

. Dur Commercial Details:
PAN 1 AAACWE009L
GST No. : 09AAACWE009L271

In case any credit, refund or other benefit is denied or delayed to the Buyer due to any
noncompliance by the Seller/Service provider (such as failure to upload the details of supply on
GSTN portal, failure to pay GST to the Government) or due to non-furnishing or furnishing of
incorrect or incomplete dacuments/ details/ information by the Seller/Service Provider, the
Seller/Service Provider would reimburse the Buyer the loss to Buyer including, but not limited to,
the tax loss, interest and penalty.

Invoice Instructions

Invoice to be prepared in triplicate in the name of M/s Wonder Cement Limited, Village-Somna Dorau
Mor, Gabhana - 202136, Aligarh, Uttar Pradesh.

Deployment of Bulker

You shall place suitable & sufficient capacity bulker on date and time given an advance intimation
before 1 days from us. Failing which we reserve the right ta arrange the bulker from other source at
yvour Risk and Cost.

You shail be solely responsible for safe custody of the goods from the time it is loaded on to your
bulker and delivered at the destination. .

The consignment should be transporied in an adequate licensed capacity of the bulker. In case
consignment is carried on the bulker having less licensed capacity than the weight of the
consignment, it will be on 100% transit risk of you as the insurer does not accept the liahility in case
of any damage.

No transshipment will be aliowed en-route.

Statutory Regulations, Laws etc.
All activities shall be carried out strictly as per the applicable statutory regulations.

20t 4

15
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WCL/PUR/AGU/RM/Contract/Supply/2023-24/037

7.0

8.0

8.0

10.0

11.0

12.0

The Transporter shall abide by the provisions of Motor Vehicles Act and regulations framed there
under from time to time and will be solely responsible under the act.

if any amount becomes payable by the Wonder Cement Ltd, as result of any claim or apphcation in
terms of the provisions of the said act and any other legislation and rules/regulations there under, such
amount shall be recovered from the Transporter freight bill by WCL.

Weighment

Dispatches will be made by road and the total quantity received will be as per the weight recorded at
our site. No dispute shall be accepted in this regard. The payment shall be processed as per weight
recorded at our weigh bridge or challan weight, whichever is less basis.

Payment Terms

You will raise your bills on Five Days basis along with the proof of receipt of material and basic bill
amount after deducting any penalty if applicable will be released within 2-3 days.

The payment of GST amount shail be released within 7 days after getting input tax credit by us or in
any case we are not getting input tax credit by any reason but you have already filed GST return than
you will provide acknowledgement/receipt of successfully filed GST return by you to our taxation
department & after confirmation by our taxation department your payment will be released.

Termination

We reserve the right to terminate this supply order if your performance is not found satisfactory or
you are found to indulge in unlawful or anti company activities.

CONFIRMATION

\We are sending this contract in duplicate, please acknowledge the same and send us one copy of the
same culy signed in token of your having accepted all the terms and conditions mentioned therein
within 3 working days, failing which the contract will be treated as accepted by you.

Force Majeure:

If at any time during the continuance of this contract, the performance In whole or in part by either
party [sub-Contractors excluded] of any obligation under this Contract shall be prevented or delayed
by reascn of any war, hostility, acts of the public enemy, civil commoticn, sabotage, fires, floods,
explosions, epidemics, guarantee restrictions, strikes, lockouts or acts of God fherein after referred to
as Event| then provided notice of the happenings of any such event is given by either party to the
other within 48 hours from the date of occurrence thereof, neither party shall have claim for damages
against the other in respect of non-performance or delay in performance, provided further that if the
performance in whote or in part is delayed by reasons of such events for a period exceeding 60 days
WCL shall have the exclusive right to decide the future course of action.

Relationship :

The contractor acknowledges that it is acting for the limited and exclusive purpose of the agreement.
This agreement does not constitute the contractor as a servant, employee, partner, a joint venture
3o0f4

o

-

™

DN

"
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-
'

15.

pattner or an agent ot WIL ane the Contractor shall have no authonty of bind WCL 10 any respect
whatsoever and shall not hold wsell out as owned by or asseciated with WCI ather than as an
mdependent contractor ef WCL, authornized and permitted to carry on the services on the terms aed
conditions herein set forth None of the employees of contractor shall be construed or deemed to be
the emplayees of the company at any time and contractor can, in law or otherwsse, claim 35 agans?
the commpany. relatonshp of employer and employee or any relationship similar thereto or any
e tary or othyy Lenetits ot clawns as agamst the company. The
staff/workmen/employees/manpower deployed by the contractor for rendenng the services WL
under this agreement shall report to the supervisor appointed by the contractor

Secrecy

Ths contracts priviieged document between buyer and seller and no information contained in ths
contract s divulgec to third parties without the consent of each other

Dispute Resolution

In case of any disgute arming due 1o ditference of opimion ininterpretation of any clause or terms and
conditions ar meanirg of the word of language the decisian of our MD shall be treated as final and

Dinching on both the partiges

Validity-

The cantract will be valid form 18" December 2023 to 31" March 2024, subject to termination ty
Wender Cement Ltd (WCL) on 1 Week nolice. Alter the cxpiry of the cantract, it may be r=newed
again for further sim manth on the same terms & conditions at our potion. However, in case of ron.
pertormance / violat:ion of any terms and conditions of this contract, then the contract can be
cancelled immediately without any notice by Wonder Cement Ltd.

15.0 Legal Matters-

Inrespect of all legal matters, the jurisdiction would be Udaipur

Thanking vou,

Yours faithfully,

Accepted
For Wonder Cement Limited For Arjun Enterprises
P
R.S. Kabra Authorised $ighato c{\:‘
(EVP — Materials) A }fﬁu ™ .
_,.—-"fr/
-'...-*

dofd
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SHREE" 4
BHAGESHWARI (&)

PAPERS PRIVATE LIMITED '

DT.01.05.2021

WORK ORDER

~riract was made on 01-05-2021 between Shree 3hageshwari Papers Pvt Ltd, 9KM Bhopa Road

agar and G.M.R. Contractors, 141, Nangla Buzurg, Muzaffarnagar for Disposal af Waain
i2rial like Ash, Building Waste Material etc

e Agreement was made on the basis of payment of Rs. 2,00000 /-(Rs. Two Lakh onlylper month

TERMS & CONDITION

Shree Bhageshwari Papers Private Ltd. will make payment on receipt of Bill from m/s
G.M.R. Contractors after 20 days Approx.

@ £ Ash & Waste Material lifting through Tipper(10 WHEELER Dumper).G.M.R.Contractors
will arrange to Dump the material at the site map provided by them or arrange to sen
the material to Cement Plant.

3. The agreement is valid for Two Years ie from 01-05-2021 to 30-04-2023
Subject to renewal on agreement from both parties

For Shree Bhageshwari Papers Private Ltd. For G.M.R. Contractors
¢ " ]
| ! |'
[ . ! t (. |a
g (s
; o o N o
. (DIRECTOR) (PARTNER) . Y

THE PAPER PEOPLE

=) Works & Regd. Office : 3 0131-2468389, 2468390 5= sbpplmeng -
-/ 2th Km Stone, Bhopa Road, Y 2468%9]
‘N Muzaffarnagar - 251001 UP (INDIA)
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Ganpati Engineering & Construction utility

Engineering Construction & Contracts

To Whom So ever It MayConcern

We (M/s Ganpati Engineering and construction Utility Ghaziabad GSTIN — 09AARFGI656M1ZA) has »
taken Dry Flyash through Closed Bulker Dispensor mode from M/s Shree Bhageshwari Papers Private
by the M/s B.T.C Earth Movers(GSTIN-O3CFPPA2431D1ZT) Nagla Buzurg ,Muzaffarnagar-251308(U.-P).

Qty taken as below,

1- Feb-2024 1922.485 MT
2- March-2024 :397.740 MT

The Same Dry Flyash Supplied to M/s Wonder Cement Ltd (U.P).

Regards, Q/W«f/ é//V

LY

M/s Ganpati Engineering and construction Utility M/s B.T.C Earth Movers

solution of Civil & Mer.hanicai-Pro]ectsIO&MMMClNDT'Senfices‘Camsnt & Power Sector etc.)
lete
(A Comp

v ital, On NH-24
, T-1C Land Craft Golf Link Society, Near Columbia Asia Hospital,
Regd Office * 2::3:533501 002 (U.P.) Tel No. 8299167353 E-mall ; gecuindia@gmall.com

(% Scanned with OKEN Scanner




: PS854 Mob. : 983704068
GSTIN : 09GQC 8R1ZI 999757548

M/S BULK ASH SUPPLIERS

870/13, Bhopa Road, MUZAFFARNAGAR-251001 (Uttar Pradesh)

To,

SHREE BHAGESHWARI PAPERS
PRIVATE LIMITED.

9™ KM. STONE. BHOPA ROAD,
MUZAFFARNAGAR -251001
U.P., INDIA

SUB : FLYASH LIFTING REPORT

Dear Sir,

The detail of dry fly ash purchase is as under:
B MONTH | LOADING QTY | SUPPLIED QTY SUPPLIED TO

! — |

FEBRUARY 23-24 80.655 J 80.655 . CEMENT COMPANY
|
|

" MARCH 23-24 420.625

420.625 ' CEMENT COMPANY

Thanks & Regards,

For BULKASH SUPPLIERS
Fevyor
— roprietor

This Report Is Issued On Demand Of M/S Shree Bhageshwari
Papers Private Ltd. Muzaffarnagar .M/S Bulk Ash Suppliers
Purchased Dry Fly Ash And Supply To Various Cement Plants On
Their Demands/Utilizations.
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' Mob. : 9837040681] 7
GSTIN : 09GQCPS8548R1ZI 2100 i aana

M/S BULK ASH SUPPLIERS L

870/13, Bhopa Road, MUZAFFARNAGAR-251001 (Uttar Pradesh) h

To, |
SHREE BHAGESHWARI PAPERS 1
PRIVATE LIMITED.

9™ KM. STONE. BHOPA ROAD,

MUZAFFARNAGAR -251001

| U.P., INDIA

. SUB : FLYASH LIFTING REPORT

Dear Sir,

The detail of dry fly ash purchase is as under: ;

MONTH | LOADING QTY 'SUPPLIEDQTY. | SUPPLIEDTO |
"JANUARY 23-24 ﬂ'_'Won_s o 100185 | CEMENT COMPANY

Thanks & Regards,

For BULKASH SUPPLIERS
Per

Proprietor

This Report Is Issued On Demand Of M/S Shree Bhageshwari
Papers Private Ltd. Muzaffarnagar .M/S Bulk Ash Suppliers

Purchased Dry Fly Ash And Supply To Various Cement Plants On
Their Demands/Utilizations.
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M/S BULK A

2
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Mob. : 9837040681
9997575481 171

870/13, Bhopa Road, MUZAFFARNAGAR-251001 (Uttar Pradesh)

To,

SHREE BHAGESHWARI PAPERS

PRIVATE LIMITED.

91HKM. STONE. BHOPA ROAD,

MUZAFFARNAGAR -251001

U.P., INDIA

SUB : FLYASH LIFTING REPORT

Dear Sir,

The detail of dry fly ash purchase is as under:

MONTH

LOADING QTY

SUPPLIED QTY

SUPPLIEDTO

APRIL 24-25

254.690

254.690

CEMENTCOMPANYi

Thanks & Regards,

o BULKASH SUFPUERE;
@ﬁﬁ

oprigtny

This Report Is Issued On Demand Of M/S Shree Bhageshwari
Papers Private Ltd. Muzaffarnagar .M/S Bulk Ash Suppliers
Purchased Dry Fly Ash And Supply To Various Cement Plants On
Their Demands/Utilizations.



; 172
' L ?i& XURE-7 [COLLY
[ ' :
15 | JAUYN@®@ N JUDl(. SN

S35} UTTAR PRADESH

& b
\E‘{’G} HECRE| ¥ e

A9 97 ewnfe gav Rig

g
; 1%%ﬁw1ﬂamaﬂm§ﬁsﬁww Rie gz s
f mmwwaﬂﬁaaﬁm% ?ﬁaﬂﬂéwﬁ
| ﬁw%%ﬁwﬁa?wmmgl 2
¢ a 3%%W$ﬁm$@ﬁﬁwﬁmmw®1mw$
g
I SdRAT | ‘Z;
i
: 3.%&5%%%@%3?/% wqﬁrﬁﬂﬁwﬂ’r%‘a‘r
; T f<l1T e & 78t seh oy ¢ :

| « w%%ﬁuwﬁw@%@ﬁm@a%mﬁozoéfﬁ 5
JRE TYA Iism?r 0 1290, 12911, 1292, 1293 # STeINTT e fmT @dHT g

ARY
SUFAFSARNAGAR

; wa&amqaa%w%ehﬁﬁW/qw—m@m/mamﬂa

S y SR SFUE HOTTRTIR § Rerd 2

5. I8 T G&TOT GRT 30w ¥ S MR 93eM & o) 1
: I e :

L

TR E—— : o F—

—re B Ti e e . -



2103 173

4

0%}/

EFRTIRT 37T T8I B SR |

6. IE f& STawr T Pl 36 AE IHAT 01.09.2022 | 01.09.2024 TH B

T SR g i g ———— T

7. 9% b 39 3rgay &I 9 Q11 el W R vl 3R ufe Sad A Bl

araraR) 2 g 9 B f o & A T it A "’O,»/
3T 39 I BI ¥t for &1 AT & a@nfds HAQ <@

y
3R gaRT STHRT R B A9 | 3|

= FJOTTR < T &

fesi— 02.09.2022

& deponent 15/art

- ::,;z-:,'en:r‘ni'l"{ng
gierstand the
j ho:

*:.JC‘ pesan 52

lt:;’.h.nf '.. e ne
yntent ©f g d -é. e .
a0 e t fepe charger

a 1o the deponén
Virany DISTT MUZAFFARN

PRERN I
NOTHRY
MUZAFFARNAGAR

ol 02 SEP 2022

AGAT




e B ¥ AR A e T A S e fard daden wTeE
HOPBYTTR WIEYR Rerd g1 i i fhee 7w deqR Mae A8 PR
Ad @ W g @ N W N Rigaeh SR e gofko @i e,

HOITRRR & qRIeR ST UG BT JUY Wee IR el @ HET &g 9o
® fow o Regaeh JwR firew wofsto W e, qoss R & aie e
favgell o wefy ot —  NOTARY

1— 8 & weer Wl sl far da9a ool A 9tve ave R o aes
@ Bl Ad IRER 9 WG W q@ T 47 aEd o [eee @
gTEd X1 TRE fovarer W @ H) & e TR [ 9w S e qs®
' # 1 UBR BT 7aenT ST AT B ”

' ")?AT%//
Dt L
. N o ke



2105 o

Yo
72:,;,?,%

2— I8 & ¥ Awfd Aiar dua oot o U a6 Farf) geeie see
JOIRTR S {6 S aftfd wee & @l § oo o 4 ) SwWiw
fier ¥ aTe gRr $e Pl &g v o e ghRed @ T &) 39
A & sremar araE BEl A g T sl W Mo,
3— 98 5 1 SMfy fiar dwet goh oA S a¥ie PR deie e,
OUHRTR I8 1 GlREd Fom & e & o ufsar & 999 g
TR TR GER WA drell ol R AT Bl AR 1 &) BE FE UBR BT
I T IR IO~ A 8, A N yeR @ Rare § fuem @
( SRETI Wiee @ SR A dwe aedl ot o Frarh
' UerRileT BTAT, JOHBRTR H1 8rm| NOT, v
4— TE & weer @l A iar dwa oo n s 9t awe el gade
A, JATHATR 9SS B O 9 4 W gal we @ Refy F
%~WWWWWWWW$WWW:
gTe H IS I FAT B A1 qrarERer § A1 v | NOT!T?
Ig f& g weafd o R 22122022 ¥ n] 79 @R |

%Wﬁw%mwmwﬁwaw%@rﬁqw?
mmﬁﬁmﬂ%w@ﬁaﬁﬁmﬁﬁwﬁmaﬁ

mlted TE) 5 :‘_Q

For Shree Sidhbalj paper m;




GSTIN :

2106

176

Mob. : 9837040681
09GQCPS8548R1ZI P 9997575481

M/S BULK ASH SUPPLIERS

870/13, Bhopa Road, MUZAFFARNAGAR-251001 (Uttar Pradesh)

To,

SHREE SIDHBALI PAPER MILLS
PRIVATE LIMITED.

9™ KM. STONE. BHOPA ROAD,
MUZAFFARNAGAR -251001
U.P., INDIA

SUB : FLYASH LIFTING REPORT

Dear Sir,

The detail of dry fly ash purchase is as under:

r MARCH 23-24 387.795 387.795

| MONTH | _LOADING QTY | SUPPLIED QTY % SUPPLIEDTO |
C

EMENT COMPANY |

|

Thanks & Regards,

For BULKASH SNPPLIERS
‘&\
Propric

This Report Is Issued On Demand Of M/S SHREE SIDHBALI PAPER
MILLS Papers Private Ltd. Muzaffarnagar .M/S Bulk Ash Suppliers
Purchased Dry Fly Ash And Supply To Various Cement Plants On
Their Demands/Utilizations.
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Mob. : 9837040681
GSTIN : 09GQCPS854BR1ZI 9997575481

M/S BULK ASH SUPPLIERS

870/13, Bhopa Road, MUZAFFARNAGAR-251001 (Uttar Pradesh)

Ref. No. : .....cccouveenne.

To,

SHREE SIDHBALI PAPER MILLS
PRIVATE LIMITED.

9™ KM. STONE. BHOPA ROAD,
MUZAFFARNAGAR -251001
U.P., INDIA

SUB : FLYASH LIFTING REPORT

Dear Sir,

The detail of dry fly ash purchase is as under:

MONTH LOADING QTY | SUPPLIED QTY | SUPPLIED TO
FEBRUARY 418.958 | 418.958 CEMENT COMPANY
23-24 |

Thanks & Regards,

For BULKASH sw;._r_-
WY

Propri

This Report Is Issued On Demand Of M/S SHREE SIDHBALI PAPER
MILLS Papers Private Ltd. Muzaffarnagar .M/S Bulk Ash Suppliers
Purchased Dry Fly Ash And Supply To Various Cement Plants On
Their Demands/Utilizations.
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Mob. : 9837040681
GSTIN : 09GQCPS8548R1ZI 9997575481

M/S BULK ASH SUPPLIERS

870/13, Bhopa Road, MUZAFFARNAGAR-251001 (Uttar Pradesh)

e 2108

To,
SHREE SIDHBALI PAPER MILLS PRIVATE LIMITED.
9™ KM. BHOPA ROAD,
¢ MUZAFFARNAGAR -251001
U.P., INDIA
SUB : FLYASH LIFTING REPORT

Dear Sir,

The detail of dry fly ash purchase is as under:

MONTH | LOADING QTY SUPPLIEDQTY | SUPPLEDTO |

(JANUARY /2324 533234 1533234 | CEMENT COMPANY |

Thanks & Regards,

C o BULKASH SUPPL 1R

1’&"?;gt¥iernr

This Report is issued on demand of M/s SHREE SIDHBALI PAPER MILLS Pvt Ltd, M/s BULK

ASH SUPPLIERS . Purchased dry fly ash and supply to various cemen* plants on their
demands/utilizations.




GSTIN : 09GQCPS8548R1ZI 2109 Mob. : 9837040681
9997575481

M/S BULK ASH SUPPLIERS

870/13, Bhopa Road, MUZAFFARNAGAR-251001 (Uttar Pradesh)

T AL | L — BB 7 canciiiing

To,

SHREE SIDHBALI PAPER MILLS PRIVATE LIMITED.

9™ KM. BHOPA ROAD,

MUZAFFARNAGAR -251001

U.P., INDIA

SUB: FLYASH UTILIZATION REPORT

Dear Sir,

These are the details of dry fly ash supplied is as under-

e T suUEDQIY SUPPUEDTO

MONTH | LOADIN - | |
(DECEMBER /2324 (310257 310257 | CEMENT COMPANY.

Thanks & Regards,

mand of M/s SHREE SIDHBALI PAPER MILLS Pvt Ltd, M/s

This Report is issued on de
: ply to various cement plants

Hembkunt Transport Company. purchased dry fly ash and sup

on their demands/utilizations.

b9
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IN : " Mob. : 9837040681
GSTIN : 09GQCPS8548R1ZI 9837040681

M/S BULK ASH SUPPLIERS

870/13, Bhopa Road, MUZAFFARNAGAR-251001 (Uttar Pradesh)

ROF MO 2 st & ﬁ ......................

To,

SHREE SIDHBALI PAPER MILLS
PRIVATE LIMITED

9™ KM. STONE. BHOPA ROAD,

MUZAFFARNAGAR -251001

U.P.. INDIA

SUB:FL YASHLIFTING REPORT
Dear Sir

The detail of dry fly ash purchase is as under:

l MONTH LOADING QTY ‘ SUPPLIED QTY SUPPLIED TO _|
" NOVEMBER 2324 | 223075 ! 223075 CEMENT COMPANY

Thanks & Regards,

For BULKASH SUPEiERj’
A
J t?\ { Lwﬁroprietor
This Report Is Issued On Demand Of M/5 SHREE SIDHBALI PAPER MILLS

Papers Private Ltd. Muzaffarnagar MIS Buk Ash Suppliers Purchased Dry Fly Ash
And Supply To Various Cement Plants On Their Demands/Utilizations.
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B4 2111

GSTIN : 09GQCPS8548R1ZI Mok : S

M/S BULK ASH SUPPLIERS

870/13, Bhopa Road, MUZAFFARNAGAR-251001 (Uttar Pradesh)
R a3

Date

To,
SHREE SIDHBALI PAPER MILLS PRIVATE LIMITED.
9™ KM. BHOPA ROAD,
MUZAFFARNAGAR -251001
C U.P., INDIA
SUB: FLYASH UTILIZATION REPORT
Dear Sir,
These are the details of dry fly ash supplied is as under-
| MONTH ‘__LEAmeEw | SUPPLIED QTY | SUPPLIEDTO J

434360 434360 | CEMENT COMPANY

Thanks & Regards,

( ror &\mﬁ fg‘/ ERS

prietor

This Report is issued on demand of M/s SHREE SIDHBALI PAPER MILLS Pvt Ltd, M/s
BULK ASH SUPPLIERS. Purchased dry fly ash and supply to various cement plants on their
demands/utilizations.
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A 2112 Mob. : 9837040681
GSTIN : 09GQCPS8548R1ZI L

M/S BULK ASH SUPPLIERS

870/13, Bhopa Road, MUZAFFARNAGAR-251001 (Uttar Pradesh)

s e
A S A Date : Ilo&g

To,

SHREE SIDHBALI PAPER MILLS PRIVATE LIMITED.
9™ KM. BHOPA ROAD,
MUZAFFARNAGAR -251001

U.P., INDIA

SUB: FLYASH UTILIZATION REPORT

Dear Sir,

These are the details of dry fly ash supplied is as under-

 MONTH | LOADINGQTY | SUPPLIEDQTY | SUPPLIED TO

| SEPTEMBER / 23-24 | 506.031 | 506.031 | CEMENT COMPANY

Thanks & Regards,

For B Bﬁumsr\sugﬁggns
1

i

[ 1 (SR

This Report is issued on demand of M/s SHREE SIDHBALI PAPER MILLS Pvt Ltd, M/s
Hemkunt Transport Company. Purchased dry fly ash and supply to various cement plants
on their demands/utilizations.




'GSTIN : 09GQCPS8548R1ZI

M/S BULK ASH SIIPPI.IBIIS

2113

Mob. : 9837040681
i 575481

870/13, Bhopa Road, MUZAFFARNAGAR-251001 (Uttar Pradesh)

To,

'
i
f

9™ KM. BHOPA ROAD,
MUZAFFARNAGAR -251001

SHREE SIDHBALI PAPER MILLS PRIVATE LIMITED.

1

IC
; U.P., INDIA
SUB: FLYASH UTILIZATION REPORT
Dear Sir,
These are the details of dry fly ash supplied is as under-
MONTH | LOADING QTY SUPPLIED QTY SUPPLEDTO |
| AUGUST ] 23- 24 347.189 347.189 CEMENT COMPANY |
Thanks & Regards,
(- or BULKASH SUPPLIERS

i (o

This Report is issued on demand of M/s SHREE SIDHBALI PAPER MILLS Pvt Ltd, M/s
Hemkunt Transport Company. Purchased dry fly ash and supply to various cement plants
on their demands/utilizations.

33
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Mob. : 9837040681
9997575481

M/S BULK ASH SUPPLIERS

870/13, Bhopa Road, MUZAFFARNAGAR-251001 (Uttar Pradesh)

To,
SHREE SIDH'BALI PAPER MILLS PRIVATE LIMITED.
9" KM. BHOPA ROAD,
MUZAFFARNAGAR -251001

P., INDIA

SUB: FLYASH UTILIZATION REPORT

Dear Sir,

These are the details of dry fly ash supplied is as under-

MONTH LOADINGQTY | SUPPLIED QTY
| JUNE / 23-24 228.815 228.815
|JULY /2324 308860 | 308.860

Thanks & Regards,

\“‘LJ[I )UF’I' L= :

3 ‘ Prn" i

Date :

SUPPLIED TO
CEMENT COMPANY

| CEMENT COMPANY

This Report is issued on demand of M/s SHREE SIDHBALI PAPER MILLS Pvt Ltd, M/s
Hemkunt Transport Company. Purchased dry fly ash and supply to various cement plants

on their demands/utilizations.

0 Tt
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SILVERTOAN

PAPERS LIMITED
ANNEXURE-8 [COLLY]

TO WHOM SO EVER IT MAY CONCERN

We Silvertoan Papers Limited works office at 9™ KM Bhopa Road, Muzaffarnagar, Uttar Pradesh 251001,
want to certify that we have generated Fly Ash in The Financial Year 2021-22 & 2022-23,2023-24 and
disposed off. The details off dispose are mentioned below:

s.NO. | NAME Purpose Qty Qty Qty
Dispatched in Dispatched in Dispatched in
2021-22 ( April | 2022-23 (April | 2023-24 ( April
to March) to March to March)
1 Mr. Arshad Ali Low Land Filing | 6929.531 MT 2705.789 MT 2383.120 MT
2 Shiva Brick Udyog Brick Making 2500.419 MT | 6765.086 MT 2870.380 MT
(GSTIN - Unit
L 09AHUPAB901H173) |. N
3 Suraj Brick Field ( GSTIN | Brick Making 2029.368 MT ‘ NIL NIL
- —09ASLPI2679M2ZX) Unit
4 S S Traders Cement NIL ‘ NIL 2241.960 MT
Making Unit |
5 Malwa Trading ( GSTN — | Cement NIL NIL 1279.201 MT
. | 09AAHHJ1767L1ZR) Making Unit \
| Total | 11459.318 MT | 9470.875 MT | 8744.661 MT |

For Silvertoan Papers Limited

. Oth | e ;
Works : 9t :;m, Bh‘::[,a Rod(‘J_‘ r~1gzaﬁarnagar-251 001 (U.P.) INDIA & Phone : +91-131-2468783, 9756768000, 9756769000
A . a; :+91-131 .z«bwm < e-mail : siivertoanpapers@gmail.com, silvertoanpapers@rediffmail.com
a . )1-A-1, The Nagarjuna Apartment, Chilla Regulator, Mayur Kunj, Delhi-110096 INDIA + CIN : U21012DL1990PLC231573
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This Fly ash dispose of Agreciteni | Adreemiem | o iads this 17" Dty of November 2022 4
Muzaffarnagar Uttar Pradesh 251001 by and octvicen and the agrgeiien shiall be effecrive from

7812022

Siivertoan  Papers Limited (U21912D0 199077 L o002 2ar a4 culnpully registered under e
Companies Act 1956 and hay g it regisicred vitice B-6/200 Laxmi Complex, Subhash ( howk .
l.axmi Nagar Dethi 110092 having Corporate office o ¢! KM Bliopa Rouad, Muzaffarnagar,
ittar Pradesh 251001, (heromafer called o™ Firs Py ™ %

A
e

i
2\ ‘\ 1)

MS SHIVA BRICK UDHYN €8, Vrapiici S Cancen. Proprivior Mr Nitin Agarwal, Office
wt Villape Baghert, Tehsil, Sadar Vid traitemaynr, 251001 theremafter called as © Second Party)

A, Fust Party has a plaid L
which generates Tly sshand @noedio oo d mosed ofF in an eaviconrental friendly and

usefu] manngt,

B, SHIVA BRIUCK UDHYOG s Manulasiast of bricks, miends o atilize [.5:'_} Fly ash

generated from First Party as raw saterial

. First Party offered 1o supply tly Ash per month and Second Party agreed 1w hitt per
months from the plant of Fiest Praarsy

- %
NOW THIS AGRELMENT WITNEESES [H AS UNDER A

b, Scope of Nupply .
1.1 Firse party Widl supply 1hy asi generatcd at plant Seconyl Party and Secomnd Party
batritig shall il the {0y ush bummie splorescen sitwations. annual shut down and
souline break dosh muimicnanie dtui easen beyor d the comral of Second Party,
However Shiva [ricks may nerease dilmg quaniiy based on thefXequirement under

the said agreement Tdel aid P.

1.2 First Party would bean @ pesition 1o allot the flyash subject 1 its availability and

force majeure condivions

L3 First party would provids Sty heading 1 the wucks! vehicle, clesed body
2 . Lo 1 2

Cah ST ek of Seeond Parts 31

s oL it | L % et
L !"-' »f'-te w '

L7 NOV 2088

(1] . . o ok , ?__
gt B KA Bhops ¥ond, Muzafternagar, Utar Pradesh 231001 5

-
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2. Workiag howrs
Loading and deli crn ot Gy o i ' ceredd caraes -hall be allowed round b
clock or all dav: soiudme i f Bolidiys as per the decision of plant
head/Engineer-in L hurge of 10 P

1. Delivery Pont

3.1 Secoad Pary ~hall anaings o ranspoit thie 11y ash by yoad and ali costs lowards

transportation wi'l 1 bume os Secaid oy and mo Liahility owards Transportagion
of any type or aii hais he borpe by Second Pty and Bo liability towards
U'alalsp-uri.:'..iun af any lype o sy ngkt il Be Bome by irst Party

3.2 Second Party shail compiy with o coutred leyal Formahine: Ineluding Hecessary

permission & perteis

cion for removal & transporiation of Ny ash from power plants

3.5 Secend Par aulhore oo @il statiatory & sguiatory requircments
concerning bnvira healih & safery (EHS) and also comply with  relevanl

prevailing statutor & RS porms dor stich industoes.

3.4 Second Parhy will rot be respoasii i net liabie tor payment for any damages

& rompensation (v authorized fransporr will be held responsible for any kind ¢ {
injuries or accidents o thew emplod ¢ Aharers, drives. cleaners and others

3.5 This agreemant shall be come fiect o effective for both the partics w.c t
{7.11.2022 and shiall ke on torce Tor 5 Loars iram the efl cotive dates of agreement.

However. We boih will be muluatiy Te jewing the contract as and, when o

sustainable long erm Busiiess 1€ lavicnsalig

Eacl of the partivs represent & Warkanis 1o athers party that

The exceution of this agresient b bof Uiy authorized and consttute valid and

fegally tinding cbligauon ur Lie pattes colurcement in accordance with iy erms.

The excoution. Jelivery, and aerfor i oF 1his agreement Aoes not constinte |
vialation of iy icgal or soniratia’ vOsTains alitated anphe to ik

;Thg Paf_r_[_:.-:.‘ 5&‘5;1! oy @ S35 1 YR cinmaciis Gh ,,___f\"i'::ll! F{“‘ l!u‘l’;’ riplE b

responsibility under this sz Sl \
B o pd ]
Salye .

VoA 1_‘;:"5*”"?:‘ -
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ADEQUACY & PERFORMANCE
EVALUATION REPORT
ON

M/S SILVERTON PULP AND PAPERS PVT
LTDUNIT-1
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RDC Raj Nagar, GHAZIABAD - 201 002 (U.P.)
Office Ph. : 9999058896 (0120) 4387075
Mob. : 9811153959, 9810387273
E-mail : newconc@gmail.com

INTRODUCTION

M/S SILVERTON PULP AND PAPERS PVT LTD UNIT-lare engaged in
manufacturing of kraft paper at this site 9" KM Sipne, Bhopa Road. Muzaffarnagar (U.P.).
The installed capacity of unit isto manufacturekraft paper 300Mt/Day. The units function on
consents and directions given by the U.P. Pollution Control Board. The effluent water
generated from the plant is treated in ETP having units of preliminary, primary, secondary &

tertiary treatment.

The unit is generating 1200 KLD of waste waterwhich approach to ETP plant after
Sedicell. We would like to check the adequacy of existing treatment units on the discharge

1300 kld for after primary clarifier.
The treatment system consist of following units.

1. Sedicell - 300 m*/hr

2 Equalization tank — 8x4x3.5 m

3 Primary clarifier — Dia— 16.8 m x2.4m depth

4. Aeration Tank —25.5m x284mx 3 m

5 Secondary Clarifier Tank — Dia— 16.4 m, h — 2.4 m depth
6.  MGF and ACF — 45 m’/hr

Design discharge
The average discharge of waste water from process after primary clarifier is 1200 kld. we will

consider discharge as — 1300 KL/Day

mwcon Consultants India Pvt. Ltd.

Office - 204, 205, lind Floor, Ansal Sumedha Compiex,'
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CHARACTERISTICS OF WASTE WATER

Table 1 :waste water characteristics (Before Primary Clarifier)

S.No. Parameter Range
1 Quantity of wastewater, m° /day 1300
2. pH 6.8

3 BOD, mg/l 620

4. COD, mg/1 2950
3. TSS, mg/l 540

6. TDS mg/l 2350

DESIRED CHARACTERISTICS OF TREATED WASTEWATER

The required characteristics of the treated effluent for discharge into inland surface water as

per the EP Act 1986 norms are given in table 2

Table 2 : Discharge water norms

S.No. Parameter Values
1. pH 6.5-8.5
2. BOD, mg/l <30

3. COD, mg/l <250

4. TSS, mg/l <50

2 Oil & Grease <10
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1. Design details of equalization tank

Description Values

Design Flow 1300 m°/day

Tank Size available, Max. 8x4x35m

Tank Volume 112 m® Approx

HRT Recommended 2-3 hrs

HRT available 2 Hrs. Approx

Remarks | It is recommended to install standby

effluent lifting pump

2. Primary Clarifier

Description Values

Design Flow 1300 m’/day

Surface over flow meter recommended 16 m’/m°/day

Surface area required 1300 01 25

16
Surface area available 221.55 m”
Remarks Hence existing primary clarifier is adequate to
handle design discharge.

;. 8 Biological Treatment System — activated sludge process

Tank Sizing

Inlet BOD Mg/l 452.6

Flow M- /Day 1300

Outlet BOD required Mg/l <30

% BOD removal required | Mg/l 96% approx
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Inlet COD Mg/l 2271.5
Outlet COD Mg/l <250 i.e. 200
Following Values of kinetics has been | Formula:V =Y.Q. C. (So-S) *X
considered while calculating the reactor Y= .6
volume KD = .05,
Kinetic Co-efficient Y = 0.5 — 0.6 C=12

X =3500

Death rate kd = 0.05 - 0.06

Mean cell residence time (Uic) = 8-12
Mixed Liquor SS (X) = 3500 — 4000

V = 0.6x1300x12x(452.6-30)/
(1+(0.05x12)) 3500 = 706.34 m’

Existing Tank Sizing

25.5mx284mx3m

Existing Tank Volume (Both Tanks)

2172.6 m® approx

Remarks

Therefore, the existing aeration tank is

sufficient to take care of the desired load .

Aeration requirement :

Coarsebubblediffused aeration

1kg COD requires

1 kg of 02

Total COD to be removed

(2271.5-200)*1300/1000 = 2693 Kg/Day

Therefore, Amount of O2 required at field
condition (A.O.R.)

2693 x 1.0 =2693 Kg/d

Oxygen Required for Existing Tank

2693 Kg/Day or 112 kg/hr

The above requirement is actual oxygen to be supplied at field condition (A.O.R)
Therefore, O2 to be supplied at standard condition will be depending on field correction

coefficient calculated as below:

Field correction factor considering the values
of

i) Alpha =0.65

ii) Beta = 0.98

iii) Theta = 1.024

iv) D.0.=2.0 mg/l

0.54 (= 54%) (F)
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V) Altitude from MSL = 500m
vi) W/w temp of 35 deg. ¢ max

Therefore Oxygen at standard condition will | AOR /F = 112/0.54

Diffuser

be (S.0.R.) =207.4 kg/ 02/hror 207kg/ 02/hr

% of 02 in air % 23

Density of air Kg/cum 1.206

Std 02 transfer efficiency | % /m 7.5%

(§.0.T.E.) Depth

Total SOTE for tank % For 3m depth =22.5

depth

Actual air required Cum/h Air required, m’/hr=S.0.R. / (23/100)
*1.206*21%
=207/(0.23*1.206*0.21)
= 35715
=3572

02 Transfer Capacity of 1 | 7m’/hr

No. of Diffuse fequired

3572/7=510.2 say 515

Aeration Existing

Coarse diffused aeration system alongwith

520 diffusers

Note:—Hence the existing system is adequate to handle design discharge.

Office : 204, 205 lind F1oor Ansal Sumedha Complex,
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4. DESIGN DETAILS OF SECONDARY SETTLING UNIT:

Description Units Value

Design Flow Cum/day 1400

Surface overflow rate m’/m*/day 15to 18

recommended

Surface area required Considering ﬂ =77.77 m>
(18)

Surface area existing 211.13 m*

Remarks

Hence the existing tank is sufficient to handle the effluent

Hydraulically.

5. ACF and MGF

Design flow1200 m*/day i.e. 50 m*/hr (considering 24 hrs operation)

Note — Unit has 1 No of ACF & 1 No. of MGF of capamty 45 m’/hr which is adequate to

handle design flow.

o

Note :~Kindly note that unit's discharge at inlet of E.T.P. is 800 to 900 KL/Day on an

average.
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Performance evaluation of existing effluent treatment plant

The performance of various units of existing Effluent Treatment Plant (ETP) i.e. Sedicell,
Primary Clarifier, Secondary Biological System, Tertiary Treatment as well as overall

performance of ETP was assessed based on the composite samples collected & analysed by

21
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Newcon Consultants & Laboratoriesare given below :

Performance of Fiber Recovery Units (Sedicell)

Parameter ETP Inlet Sedicell Outlet Reduction, %
(Equalization Tank)
pH 6.8 6.8 --
TSS, mg/l 1380 540 60.8
COD, mg/l 3246 2950 a1
| BOD, mg/l 710 620 12.6
Performance of Primary Clarifier
) Parameter PC Inlet PC Outlet Reduction, %
pH 6.8 6.8 -
1TSS, mg/l 540 91.8 83
COD, mg/l 2950 2271.5 23
BOD. mg/l 620 452.6 27

Performance of Secondary Treatment System (ASP + Secondary Clarifier)

Parameter

PC Outlet
(AT Inlet)

SC Outlet
(DMF Inlet)

Reduction, %
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pH 6.8 7.0 --
T.S.S. mg/l 91.8 81.7 11
COD, mg/l 2271.5 181.7 92
BOD, mg/l 452.6 21712 95.2
Performance of Tertiary Treatment System
Parameter DMF Inlet Final Outlet Reduction, %

H 7.0 7 --
TSS, mg/l 81.7 46.4 43.2
COD, mg/l 181.7 146.6 19.3
BOD, mg/l 21.72 19.91 8.3

The overall performance of Effluent Treatment Plant (ETP) is given below

Parameter Raw Effluent Treated Effluent Reduction, %
(Equalization Tank) (Final Outlet)
H 6.8 7 --
TSS, mg/l 1380 46.4 96.6
COD, mg/l 3246 146.6 95.5
BOD, mg/l 710 19.9 97.2

Suggestion for operation & maintenance of ETP

Effluent Treatment Plant is basically a combination of physical and biological process for
removal of suspended & dissolved contaminants in waste water. The microorganisms
involved are mixed culture which oxidize the biodegradable organic matter and convert it

into new biomass, carbon dioxide, hydrogen etc. To achieve the designed performance from
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ETP, it is necessary to operate it under optimum conditions so as to meet the environmental
discharge standards. Following are the suggested measures, the mill should adopt for proper

and optimum operation of ETP :

» Ensure proper and optimum conditions as per the designed specification and
manufacturer's instruction.
» Avoid fluctuation in effluent flow and pollution load so as to reduce the shock load to

biomass and the system as a whole.

N

Ensure proper addition of essential nutrients.

v

Maintain required level of MLVSS concentration (2500-3000 mg/l) in aeration tank by
ensuring proper microbial growth,

» Maintain desired level of DO in the aeration tank (1-2 mg/l).

Y

Ensure periodic & timely withdrawal of sludge from the clarifiers.

\:f

Proper maintenance of electric motors and pumps etc.
> In addition to above, routine testing of pollution parameters is essential to maintain

desired performance of ETP. The parameters of concern and the frequency of their

analyses advised are as under:

Parameters Frequency of analysis
H . Daily
| Suspended Solids Daily
Total Dissolved Solids Daily
COD Daily
BOD Daily
Effluent Flow Hourly
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CONCLUSION
After the detailed analysis of the various units of ETP following may be concluded

1. ETP scheme is sufficient to meet the discharge norms at discharge 1200m*/day,
final discharge after recycling i.e. 1200 KLD.
& Design capacities of various units of ETP are adequate to handle the hydraulic and

mass load as per the standard design practice.

-

Mr. PRIYATOSH GUPTA
DIRECTOR
B.TECH. M.B.A.

16.05.2024
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INTRODUCTION

M/S SILVERTON PULP AND PAPERS PVT LTD UNIT-2 are engaged in
manufacturing of Writing Printing/Kraft/CoatedDuplex/News Print Paperat this site 9" KM
Stone, Bhopa Road, Muzaffarnagar (U.P.). The installed capacity of unit is to manufacture
300Mt/Day. The units function on consents and directions given by the U.P. Pollution Control
Board. The effluent water generated from the plant is treated in ETP having units of

preliminary, primary, secondary & tertiary treatment.

The unit is generating2500 KLD of waste waterwhich approach to ETP plant.We would like
to check the adequacy of existing treatment units on the discharge 3000 kld before primary

clarifier.
The treatment system consists of following units.

Equalization tank — 15 x 10 x 3 m

Primary clarifier — Dia — 15.8 m x3 m depth
Aeration Tank 1 —25.2mx 15mx 4.15m

Aeration Tank 2 -24.75 m x 15m x 4.15m

Secondary Clarifier 1- Dia—17.5 m, h — 3 m depth
Secondary Clarifier 2 — Dia—19.5 m, h — 3.5 m depth
Holding Tank —15.8 X 8 X 3 m

MGF (2 Units)- 90 m3/ hour

ACF (2 Units) —90 m3/ hour

© 0 N o g bk~ w b PE

Design discharge
The average discharge of waste water from process after recycling & entering primary
clarifier is 2500 kld. we will consider design discharge as — 3000 KL/Day

NP
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CHARACTERISTICS OF WASTE WATER

Table 1 :waste water characteristics (Before Primary Clarifier)

NP

S.No. Parameter Range

1. Quantity of wastewater, m3/day 3000 (Design Discharge)
2 pH 6.8

3 BOD, mg/I 710

4. COD, mg/l 3246

5 TSS, mg/l 1380

6 TDS mg/l 2100

DESIRED CHARACTERISTICS OF TREATED WASTEWATER
The required characteristics of the treated effluent for discharge into inland surface water as

per the EP Act 1986 norms are given in table 2

Table 2 : Discharge water norms

S.No. Parameter Values
1. pH 6.5-8.5
2. BOD, mg/I <30

3. COD, mg/l <250

4. TSS, mg/l <50

5. Oil & Grease <10
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DESIGN CHECK

1. Design details of equalization tank
Description Values
Design Flow 3000 m®/day
Tank Size available, Max. 15x10x3m
Tank Volume 450 m® Approx
HRT Recommended 2-3 hrs
HRT available 6 Hrs. Approx
Remarks HRT time is sufficient. It is
recommended to install standby
effluent lifting pump
2. Primary Clarifier
Description Values
Design Flow 3000 m®/day
Surface over flow meter recommended 16 m3/m?/day
Surface area required 3‘;20 — 1875 m?
Surface area available 196 m?

Remarks Hence existing primary clarifier is adequate to
handle design discharge.
3. Biological Treatment System — activated sludge process (1)
Tank Sizing
Inlet BOD Mg/I 452.6
Flow M3/Day 3000
Outlet BOD required Mg/l <200 say 100
% BOD removal required | Mg/l 80% approx

NP
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Inlet COD Mg/l

2271.5

Outlet COD Mg/l

1000

Following Values of Kinetics has been
considered while calculating the reactor
volume

Kinetic Co-efficient Y =0.5-0.6

Death rate kd = 0.05 — 0.06

Mean cell residence time ([c) = 8-12
Mixed Liquor SS (X) = 3500 — 4000

Formula:V =Y.Q. C. (So-S) *X
Y=.6

KD = .05,
C=12

X = 3500

V = 0.6x3000x12x(452.6-100)/
(1+(0.05x12)) x3500 = 1360 m?

Existing Tank Sizing

252mx15mx4.15m

Existing Tank VVolume (Each Tanks)

1556.25 m?® approx each

Remarks

Therefore, the existing aeration tank is

sufficient to take care of the desired load .

Aeration requirement :

Coarse bubble diffused aeration

1kg COD requires

1 kg of 02

Total COD to be removed

(2271.5-1000)*3000/1000 = 3814.5

Kg/Day say 3815 kg/day

Therefore, Amount of O2 required at field
condition (A.O.R))

3815 x 1.0 = 3815 Kg/d

Oxygen Required for Existing Tank

3815 Kg/Day or say 158.9 kg/hr

The above requirement is actual oxygen to be supplied at field condition (A.O.R)

Therefore, O2 to be supplied at standard condition will be depending on field correction

coefficient calculated as below:

Field correction factor considering the values
of

1) Alpha =0.65

i) Beta = 0.98

iii) Theta = 1.024

iv) D.O.=2.0 mg/l

0.54 (= 54%) (F)

NP
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V) Altitude from MSL = 500m
vi) W/w temp of 35 deg. ¢ max

Therefore Oxygen at standard condition will | AOR / F = 158.9/0.54

be (S.O.R.) =294.3 kg/ 02/hr or 295 kg/ 02/hr

% of 02 in air % 23

Density of air Kg/cum 1.206

Std 02 transfer efficiency | %/ m 7.5%

(S.0.T.E) Depth

Total SOTE for tank % For 3m depth = 22.5

depth

Actual air required Cum/h Air required, m3hr=S.0.R. / (23/100)
*1.206*21%
= 295/(0.23*1.206*0.21)
=5462.96
=5465.00

02 Transfer Capacity of 1 | 7m%/hr

Diffuser

No. of Diffuse required 5465/7 = 780.71 say 781

Aeration Existing Coarse diffused aeration system alongwith
800 diffusers have been provided

Note:—Hence the existing system is adequate to handle design discharge.

Kindly note that unit has installed double stage activated sludge process thus the BOD &
COD load is removed drastically & It is found that BOD & COD after 2" stage ASP is < 30
& < 200 mg/Itr respectively.

NP
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4. DESIGN DETAILS OF SECONDARY SETTLING UNIT:

Description Units Value

Design Flow Cum/day 3200

Surface overflow rate m3/m?/day 15t0 18

recommended

Surface area required Considering 3200 _ 500 m2
(16) 1o

Surface area existing 298.4 m?

Remarks Hence the existing tank is sufficient to handle the effluent
Hydraulically.

5. ACF and MGF
Design flow 3000 m*/day i.e. 150 m®hr (considering 20 hrs operation)

Note — Unit has 2 No's of MGF & 2 No's of ACF of capacity 90 m*/hr each which is adequate
to handle design flow.

NP
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The performance of various units of existing Effluent Treatment Plant (ETP) i.e. Sedicell,

Primary Clarifier, Secondary Biological System, Tertiary Treatment as well as overall

performance of ETP was assessed based on the composite samples collected & analysed by

Newcon Consultants & Laboratoriesare given below :

Performance of Fiber Recovery Units (Sedicell)

Parameter ETP Inlet Sedicell Outlet Reduction, %
(Equalization Tank)
pH 6.8 6.8 --
TSS, mg/l 1380 540 60.8
COD, mg/l 3246 2950 9.1
BOD, mg/I 710 620 12.6
Performance of Primary Clarifier

Parameter PC Inlet PC Outlet Reduction, %
pH 6.8 6.8 -
TSS, mg/l 540 91.8 83
COD, mg/l 2950 22715 23
BOD, mg/I 620 452.6 27

Performance of Secondary Treatment System (ASP + Secondary Clarifier)
(Both Stage)

Parameter PC Outlet SC Qutlet Reduction, %
(AT Inlet) (DMEF Inlet)
pH 6.8 7.0 --

NP
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T.S.S. mg/l 91.8 81.7 11
COD, mg/l 22715 181.7 92
BOD, mg/I 452.6 21.72 95.2
Performance of Tertiary Treatment System
Parameter DMF Inlet Final Outlet Reduction, %
pH 7.0 7 --
TSS, mg/l 81.7 46.4 43.2
COD, mg/l 181.7 146.6 19.3
BOD, mg/I 21.72 19.91 8.3

The overall performance of Effluent Treatment Plant (ETP) is given below

Parameter Raw Effluent Treated Effluent Reduction, %
(Equalization Tank) (Final Outlet)
pH 6.8 7 --
TSS, mg/l 1380 46.4 96.6
COD, mg/l 3246 146.6 95.5
BOD, mg/I 710 19.9 97.2

Suggestion for operation & maintenance of ETP

NP

Effluent Treatment Plant is basically a combination of physical and biological process for
removal of suspended & dissolved contaminants in waste water. The microorganisms
involved are mixed culture which oxidize the biodegradable organic matter and convert it
into new biomass, carbon dioxide, hydrogen etc. To achieve the designed performance from

ETP, it is necessary to operate it under optimum conditions so as to meet the environmental




Office: 204-205 Ansal Sumedha Complex, RDC Rajnagar, Ghaziabad (201002) U.P.
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Mobile: 8512842764, 9999058896, Email: newconc@gmail.com

discharge standards. Following are the suggested measures, the mill should adopt for proper

and optimum operation of ETP :

» Ensure proper and optimum conditions as per the designed specification and

manufacturer's instruction.

» Auvoid fluctuation in effluent flow and pollution load so as to reduce the shock load to
biomass and the system as a whole.

» Ensure proper addition of essential nutrients.

A\

ensuring proper microbial growth.

Y V VYV V¥V

desired performance of ETP. The parameters of concern and the frequency of their

analyses advised are as under:

Proper maintenance of electric motors and pumps etc.

Maintain required level of MLVSS concentration (2500-3000 mg/l) in aeration tank by

Maintain desired level of DO in the aeration tank (1-2 mg/l).

Ensure periodic & timely withdrawal of sludge from the clarifiers.

In addition to above, routine testing of pollution parameters is essential to maintain

NP

Parameters Frequency of analysis
pH Daily
Suspended Solids Daily
Total Dissolved Solids Daily
CoD Daily
BOD Daily

Effluent Flow

Hourly

D
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CONCLUSION
After the detailed analysis of the various units of ETP following may be concluded

1. ETP scheme is sufficient to meet the discharge norms at discharge 2500m?/day,
final discharge after recycling i.e. 2500 KLD.
2. Design capacities of various units of ETP are adequate to handle the hydraulic and

mass load as per the standard design practice.

Mr. PRIYATOSH GUPTA
DIRECTOR
B.TECH. M.B.A.

16.05.2024

(WD)
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GSTIN : 096QCPSB548R1Z! 2143 Mob. : 983704061 13

"M/S BULK ASH SUPPLIERS

870/13, Bhopa Road, MUZAFFARNAGAR-251001 (Uttar Pradesh)

Ref. NO. : wcvve. ' pate: 263 o0y

To,
Silverton Pulp & Papers Pvt Ltd
Bhopa Road

Muzaffarnagar

Subject: Regarding confirmation of flyash lifting & supplying for last Three preceding years

Dear Team,

As per your request to share with you the total lifting of Flyash from your paper plant for last 3
preceding years & supplyof the same in the cement manufacturing units , we hereby sharing the data

year wise:
| FINANCIALYEAR | TOTAL SUPPLIER BUYER
QTY(MT)
21-22 12900 Silverton Pulp & Paper Private Itd | Bulkash Suppliers
Muzaffarnagar
12223 22972 | Silverton Pulp & Paper Private Itd ‘Bulkash Suppliers
Muzaffarnagar
2324 3 22581 | Silverton Pulp & Paper Private Itd | Bulkash Suppliers
Muzaffarnagar
L] —- — o Em—— e ——————— — — —" =

With regards
Thanking you

Fui BULKASH
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CSTiN : 09SAOPPBI401HIZV

Mob. ; 9810839144
Mechfin Infra

An 1801‘ m 2003 |

Deala In : Fly Ash, Fly Ash Brick, CLC Blocks etc. -

Village : Ranauli-Latifpur, Near Shiv Méndir, N.T.P.C Road, Dadri (G.B. Nagar) U P. |
www.mechfinitra.com / e-mail : mechfininfra@gmail.com

di

Ref. No. . Date.............
Date — 11.05.2024
To, : "
SILVERTON PULP AND PAPERS PVT LTD
09" KM, Bhopa Road,
Muzaffarnagar - 251001 (UP) 3

Dear sir, &

This is to inform ybu that we have purchased Fly Ash from you and the same has been

used in our Cement (RMC) and Brick Manuf&cturmg Plant situated at Village- Ranauli Latifpur,
Near Shiv Mandir, NTPC Road, Dadri (GB Nagar) UP.

We have purchased Fly Ash during the Fmancral Year 2021- 22 2022-23 and 2023-24 as per
the following details:

| : Financial Year L Quantity  Purchased

. (MT)
| 2021-22 11,176.310
~2022-23 . 16,517.220 =j 40
~2023-24 - . 12,180.805 |

For MECHFIN INFRA

For MECHFIN INFRA

Proprietor : . %mr .' ) 2

» al
I nclosed:- i

1] List of Purchase Invoices for FY 2021-22, 2022-23 and 2023-24
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4y,
ASH SUPPLY AGREEMENT

Between
Bulk ash Supplier (First Party) 2
and 2
Tehri Pulp and Paper Limited (Second Party) \’-"’?;--

This Supply Agreemant ("Agreement”) is made at Muzaffarpaga r(U.P.) on 1st day of August
2023 ("01.08.2023". '

For Tehii Pulp & Paper Lid, For B'l;ILKAS PLI ERS
. M H
irect] roprietor

"RNAGAB

. Siatitory Adert
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Bulk Ash Supplier, 870/13, Bhopa Road, Muzaffarnagar, (U.P.) a Company having its
registered office at 870/13, Bhopa Road, Muzaffarnagar-251001(India), hereinafter referred
to as “Bulk Ash Supplier”, (which expression shall unless it be repugnant to the context or
meaning thereof, be deemed to mean and include its affiliates, successors-in- interest and

permitted assigns) of the FIRST PART; ‘Q‘ﬁ
And

Tehri Pulp and Paper Limited, 9 KM Stone, Bhopa Road, Muzaffarnagar, (U.P.) having
its registered office at 216, Agarwal Prestige Mall, Plot No. 02, Community Centre, Rani
Bagh, Pitampura, New Delhi-110034 which expression shall, unless repugnant to the
meaning or context thereof, include its successors and assigns of the SECOND PARTY.

WHEREAS

A. Bulk Ash Supplier is a trading firm and engaged in the business of supply and sale
of dry fly ash in different cement plants by using closed body bulkers on their
demands. .

£

B. Tehri Pulp and Paper Limited, Muzaffarnagar (SECOND PARTY) is undertaking to
supply ash (hereinafter referred to as “Waste"), in various states across India, and is
desirous of delivering this ash to Different cement plants through Bulk Ash Supplier

by using closed body bulkers. o
<3
130
Tehri Pulp and Paper Limited, Muzaffarnagar (SECOND PARTY) hereby
specifically agrees and confirms that ash supplied in cement plants on their demands,

Bulk Ash Supplier will be only carried out its own through bulkers
o

Bulk Ash Supplier will issue the ash lifting certificate mentioning the name of Tehri

Pulp and Paper Ltd (SECOND PARTY). =
2 Terms and Termination: 3

This Agreement shall be valid and binding from the date of its execution till two (02)
year of its execution. The Parties may mutually agree to extend the period of thi
Agreement by such additional period as they may deem fit. \{5\

For Tehri Pulp & Paper | i

Directo

M IZARFARNAGAR \<\ Woroprietnr

rFor BULKASH SUPPLIERS

222

»(5“*3

< .Y *
\fJ\'AL
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3 Termination

ok

This Agreement can be terminated by Bulk Ash Supplier, by giving T\S"days' notice
period.

Parties may terminate the Agreement after giving a notice in writing of Sixty (60) days
to the other Party of its intention to terminate the Agreement. AlE

LR |
\ L
4 Commercial Terms ‘

All commercials terms as applicable in this agreement will be settled between Bulk
Ash Supplier and Tehri Pulp and Paper Limited, Muzaffarnagar (SECOND PARTY).

M/s Bulk Ash Supplier, Bhopa Road, Muzaffarnagar shall organize to transport the

fly ash to different Cement's Plants
W
5 Force Majeure

The Parties hereby agree that in the event performance, in whole or in part, of any
obligation under this Agreement, by any Party hereto, is prevented by circumstances or
events that are beyond the reasonable control of such Party, or by causes against which
the Party could not reasonably make provision (including but not limited to acts of God,
strike or lockout, fire, explosion, shutdown of Cement Plants for any reason, failure of
essential means of transportation or communication, riots, insurrections, tidal waves,
flood, earthquakes, industrial disturbance, inevitable accidents, war (undeclared or
declared), embargoes, blockages, legal restrictions or governmental restrictions and the )
like), pandemic, epidemic, the Party who is prevented from performing shall be excused
from performing for a reasonable period of time, taking into account the cause and its
duration (or potential duration).

&

C ments and representations, written or oral, between the Parties relating to the
sz . hsUbject matter hereof. Anything which is not constituted in_this instrument is not
" part of this Agreement. MS“?%'
ii. Amendments :
Any amendment of any provision of this Agreement shall be effective if it is "
evidenced in writing and signed by both Bulk Ash Supplier and Tehri Pulp and “6\?3
Paper Limited, Muzaffarnagar (SECOND PARTY).

For Tehri Pulp & Pa . NOTRARY For BGLKASH‘ %EJLIERS
— N wnZAFFARNAG \e\

Director | Reerpetor
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iii. Further Assurance

Each Party shall promptly take such actions and execute such documents as are
necessary to give full effect to the rights of the other Party contained in and/or
contemplated by this Agreement.

iv. Rights Cumulative

V.

vi.

The rights, powers, privileges and remedies provided in this Agreement are
cumulative and are not exclusive of any rights, powers, privileges or remedies
provided by law or otherwise.

Assignment

Tehri Pulp and Paper Limited, Muzaffarnagar (SECOND PARTY) shall not assign
or transfer their rights or obligations under this Agreement without the written
consent of Bulk Ash Supplier. Notwithstanding anything contained herein, no
consent of Tehri Pulp and Paper Limited, Muzaffarnagar (SECOND PARTY) shall
be required for an assignment by Bulk Ash Supplier to any third party.
Indemnification: SV

Tehri Pulp and Paper Limited, Muzaffarnagar (SECOND PARTY) agrees and
undertakes to indemnify Bulk Ash Supplier for any liability, claims, legal actions
against Bulk Ash Supplier or any of its directors or employees, arising out of any
negligent action or willful misconduct of Tehri Pulp and Paper Limited,
Muzaffarnagar (SECOND PARTY).

Tehri Pulp and Paper Limited, Muzaffarnagar (SECOND PARTY) also agrees to
indemnify Bulk Ash Supplier and its directors or employees, from and against all
losses, actions, proceedings, claims, demands, costs, wards, and damages however
arising, directly or indirectly, as a result of breach of this Agreement due to action or
inaction.

oF

For BU LKA%:)KJJPjLEE RS

Proprietor
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IN WITNESS WHEREOF, the parties hereto have executed this Agreement as gﬂi#@day and

year first above written. -

For Tehri Pulp and Paper Limited
(SECOND PARTY)

Name: Sachin Agarwal
For Tehri Pulp & Paper Ligl.

_ Director
(Signature &Stamp)

Withesses 1:

Name: Kishor Kumar Gupta
H. No. 59, Lal Bagh, Gandhi Colony

Lane No. 6, Muzaffagriagar,(UP)
o0 [
L'/ﬁf’/
(Signature)

Q&(

Witnesses 2:

~ N
Name: Sunil Ku%

H. No. 58, Lal Bagh, Gandhi Colony
Lane No. 6, Muzaffarnagar,(UP)

(Signature)

“cntent

a s
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ymen reésd ou:
ng t8 thie deponaiit fee charge:

f%ﬁﬂi'ﬁj"éﬂ' MUIZAFFARNAGAS

g
PRERN UA{ ofie® =

For Bulk Ash Supplier

N‘Pg:

Name: Kuldeep Singh/Jagdeep Singh

For BULKASH i}iP’PJ;IERs M

Proprietor
(Signature & Stamp)
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TIRUPATIBAALAJI FIBERRS PRIVATE LIMITED

(Formerly Known as : TIRUPATIBAALAJI FIBERRS LIMITED)

Manufacturers of : Quality Grade Kraft Paper
Regd. Offi

Ph.: +91-

ce & Works : 9th Km. Bhopa Road, Muzaffarnagar-251001 (U.P.) INDIA
7500300051, +91-7500300046, E-mail : info.tirupatibalaji@gmail.com

CIN: U21000UP1995PTC073074
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a-Stamp
Certificate No. o IN-UP18403914662356U
Certificate Issued Date T 10-Oct-2022 10:59 AM

St B atahaR NEWIMPACC (SV)/ up14323304/ MUZAFFARNAGAR SADAR/ UP-MJF

Unigue Doc. Reference . SUBIN-UPUP1432330429469569952618U

Purchased by TIRUPATIBAALAJI FIBERRS PVT LTD 9KM BHOPA ROAD MZN

Description of Document Article 5 Agreement or Memorandum of an agreement

FProperty Description : Not Applicable
Caonsideration Price (Rs.) 3
First Party : TIRUFATIBAALAJI FIBERRS PVT LTD 9KM BHOPA ROAD MZN
Second Party . Not Applicable

Stamp Ciuty Paid By * TIRUPATIBAALAJI FIBERRS PVT LTD 9KM BHOPA ROAD MZN

Stamp Duty Amount(Rs.) ¢ 100

(One Hundred only)
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